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LOK SABHA
Monday, May 20, 1067/Jyaistha 8, 1880
(Saka)

The Lok Sobha met ay Eleven of the
ct

[Mx. Sreaxzn in the Chair]
ORAL ANSWERS TO QUESTIONS
Reperi to U.5, Congress by two U.8.
Genators

*121 Shri George Fermandes:

Will the Minister of External Afllalrs
be pleased to state:

(a) whether Government have
studied the report made to the US.
Congress by Senalors Gale McGee and
Frank E, Moss after their recent study
mission to Central and South East
Asia; and

(b) whether a protest has been lod-
ged with the US. Government for
certain remarks against
Indie made by them in their report?

The Minister of Exicrmal Affalrs
(Shrl M. C. Chagla): (a) angd (b).

with which we cannot agree, but we do
not find that it is intended to be dis-
paraging. In any case, it is not an offi-
cial US, Government report and the

1308

fuettion of Bny protest to the UB.
Government does not arise.

T W S WETW MR, T
aa{teT qoere & fedft oY s &
ar2 # figegear & whE wii are oToT et
¢, @t 7H w1 g O % w7 -
A & el Trage a1 A ¥ feer
AT yawen A1 u & fear omer 8,
WY TTET GATT GATL 6 & wwAr<t
# qr & W R werarc B, 4 o
Qe FoatEe, & Frwred € 1 ot oy
¥ fegwr & wogn oY aifmren
FE—Mamgi s t At ¥ W
frey oft 1€ Tw ael g, dar
T O faedare e faedt & fean,
AT T AT AATAT AT qH T WA
FATY aET & Traga At Wi & fear
mar ?

Shri M. C. Chagla: It it not cor-
rect to say that the Ambassador has
not contradicled these wrong impres-
sions coveyed by the American Sena-
forg about India. In any case my hon.
friend wil] remember that it is very
difficult in the United States to get
things published in American news-
papers. ] had that experience having
been Ambassador in (hat country. You

meeting the people who form public

opinion in the United States, to present

& true picture of India and what India
for.
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wit wet woie: afy feat wow
¥ feft wroft WY waoier & oam
&8 & g vk art & oy -
wra grfew o ot § fe 7ok feanft
Frarr s § 3ot 551 @ donom
B 3w oy pewfe i3 & e 3%
wwfrer & amt o 7 oy w1 drw
foat aar &+ oft ez it gury mew
H arem ey § oefer gy
"ew & art o aga @1 937 ferm w1
X gfrar & wrer favr W oww
FT E, A1 9T qewrr gz fewrr vy
frs 1a figen & ot €1 fpgeara oy
A wry ¢

Shri M. C. Chagia: T want to assure
the Hous, that, whether it is an Ameri-
can or an Alfrican or an Irish & clear-
ance has to be obtained from the Home
Ministry, No one is allowed, no one is
given a visa, till we get a clearance
about his credentials. about anything
of his pust thet we know. That policy
applies to Americans as well as to sl
foreigners enlering our country,

Shrl J, R Patel: Asked a question
in Kennada

ot wnd wvinin - TR oo
€ e & Fe ot firere 3 0T Afviree
& swwr four b et 3w far 37w
=i qUeTT Y & sowir fawter
e o S

Mr. Speaker: If every question
must be translated like this, . .

Shri M. C. Chagla: We are not

thinking of giving any title or award
to these senalors.

it wo me fowrts : ¥ €W T

MAY 29, 1087
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ot wo e feveret : qgn ofifrie
Shri 8. M. Banerjee: Under what
Tule?

i wo ate fowr€l: & ax amran
g § s ot o wr wrend ¥ e
arenfer gz wor B, 3w e
& fear war & 1 v et W &
Wt g dady §, M fe oeger
i kv w1 wars fear adgr diz
{7 wredt 71 w1 e w ity

o wy famd ;. oy W oo
T Er

Mr. Speaker: Aflter all, it Is for the
whole House to decide, because it
would mean translation again in dif.
ferent languages, because the answer
also has got to be translated ihat takes
Away the little timg that we have
during the question Hour. If  the
House thinks it is mecessary 1 have
absolutaly no sbjection. But [ (hink
it i wasting the time of the whole
House and that will not be good. After
all, we have allowed speeches. and
we have made arrangements o
el them (ransiated. | am going to

slart pulting questiona in other langu-
ages, then 1 would say that they are
only wasting the time of the House
and hon. Members will be the suffe.
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ot e fowd : & ax v wrE
§ e witer & @t gero geew 2,
IS WY W wainer & w1 A
§ = & ;e ww fotnzfos $ A
t 578 mooe gearfe €T ® won
§fe®IoT 3% %1 wwnrH &1 O FA
R ? olepaiener & ey
w et F9E Ao o ar o
gt ?

Shri M. C. Chagla: Yes. our Em-
bassy is in constant contact with the
Members of the American Senate and
the American House of Representatives
and we do get report from time to
tUme as to what conversation flook
placc and whal the reactions wemm

ity fod ; wt o € ® W
fraté wé 2

Shri M. C, Chagla: We have, but 1
am nol in a position to disclose it
because it is s private conversation.
We get the reaclion of the Ambassa-
dor; he meets other Senators and he
tries lo clarify (his. Bul obviously 1
cannot place that before the House.

Shri Indrajit Gupta: Has the hon.
Minister any information as to whe-
ther the visit of these iwo senators 1o
India was in their privale capacity or
whether they had come on behalfl of
the US Congress to whom they had
reported back? May ] also know
whether it has been seen that in their

published in our press here. they
recommended that this is j
appropriate moment when India's dif-

JYAISTHA 8, 1880 (SAKA)
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of two Members of the US Congress
who visited this country, It would be
like two Members of Parliament here
going to the United States and then
coming back and saying something
about whal they thoughy of America.

Shri Inrdajit Gupta: They made a
report 1o the Congress.

Shri M. C. Chagla: We would cer
tainlv ohject i# the American Uos
ernmen. were 10 protest 1o uy abow
the impression of our Members of
Purlioment, Thal was their position,
It wa, not an official delegation. If
it swas certainly we could have pro-
leste;| at the diplomatic level

Shri Indrajit Gupla: On s peint of
order The hon. Minister said . . .,

o wo mo forwlt  swaATw v Ay
Aty eI & Mg wA R, L .
Shri Indrajit Gupta: The hon, Minis-

ter says thot jt is just like two Mem-
bers of the Indian Parliament goine

statement issued by them casually.
Can two Members of this House who
Fo abroad, come back and make an
officia] report to this Parliament, if
they had gone only in their private
capacilies?

Shri M, C. Chagia; Let me change
the analogy. Suppose we were 10 ap-
point a Committee to go to the US
and to report to Parliament. Can we
enlertain any representation by
US at the official level? It is entirely
the concern of this Parliament. Simi-

4

jection and make representations
through channels?
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v fear § s qoag o P
x} el & Qfewrc Ot gt @ =
w1 wifewas fear amd Wy ag
afvers wiifree & forg 7w e
wrd ?

Sbrl M, C. Chagla: 1 think I have
already answered that question.

Shri Swell: Among the wvarous
things thege two Senalors were re-
Ported to have mentioned in their re-
vort is this:

"“We should allow more readily
for Pakistan's anxiety about New
Delhi and be less excitable over
her proclivities towards Peking
than is now the case”.

‘Thigs report of these two Senators
cameé about the sgame time as the
American Congress decided (o re-
sume saleg of spares of military
equipment to both India ang Pakistan.
In gpite of all the hullabalos that we
ruised, Washingion seems to be unim-
pressed, the Government of USA seem
to be unimpressed, with our protest,
and their general attitude iz that we
can forget (China for the next ten
years. How and why is it that we
have 30 singularly failed in putting
our case acroesz either to the repre-
sentatives of America or" of the Gov-
ernment of America and impress them
with the urgency and genuineness of
our gituation?

Bhri M. C. Chagla: As I have al-
ready said, we strongly disagree with
many statements made in the report
of these two Benators.

As regards our putting our
muto!hemwhlkamlmm
Government I assure the House that
we have done everything that js pos-
sible to that end

MAY 19, 1967
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M. Spesker: Shri 5L N. Mukerjee.
Shri H. N, Makerjeo: Since the

Minister

is not In a Position to deny
mtamwumawpﬁ.

their own parliament, with great res-
pect, it js not the report of an official
government delegation.

protest at the dlplamﬂlc leve] under
the so-called rules of procedure
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iv) decisions were laken to jm-
prove the fire power of our
farces.

ot wae ary g : 0 geafeerTT
wifewye 0 gordt maT oW wiv Ke
o & qrawrsd dom &7 Tifes &
qwraE i Ay WA 6, A1 G ATaT AT
o wft & srow g w wfa gt Wi
geeigu s Ffag @md
wew 7513 ¥ Wy vy A% T Ao
H g7 wwaa g 7
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ofi e wvw o & aEeT o
§ fe At offe g o & ofre vn
whfew v & g sl mew ¥ e
wreEy i feivaw & w ot
o aew qu

& gg Wt wrrar g g fie 0T
& wreTy WA gy Wi wgld A gEt
xore § 9% avre & fag amed o
o & yadie € g @7
Mr. Speaker: I think it covers the
whole policy.
Shri Swaran Singh: Apart from that,
it has pever beep in the public jnte-
rest that we should disciose as to what

sleps we have taken to protect our
clties ang the like. It is ot discussed.

ot wwe W o SR ORI
o o1§e v e v o e w
e sl W maAanfew
wramar vy v i ofers gfrin
Hog avn ol e AR § W
wf feag QR oar § 1 gv A wE e
B wst g6 At @A wfed
Mr. Speaker: All.that can come in

the budget debate. These things can-
not be answered in a senlence.
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at strategic poinls as was done in this
This cost ug in men and mate-
the whole

E
4

operation was

h by us as a

successes at the time of the
Indo-Pakistan conflict. We should be
happy over the performance of our
Armed Forces when our couniry had
to face aggression from Pakistan {o-

to them, we generally accept and we
should cortinue doing so, the advice
of our Army chiefs. It ig mainly their
responsibility to deploy the forces.

Shri Ranga; What about the sugges-
tion he has made.

Shri Natp Pal: Mine was a specific
guestion. I have refrained from nam-

Shri Swaran Slagh: I have not finish-
ed yet.

Bhri Kanwar Lal Gupta: Is it a full
stop or comma?

Shri Swaran Singh: It is neither a

oAt amft @ TR 7 ¥ W
g ETwEwT & § yed oWy
warar waegee dar gromar &

Oral Anmoers  JYAISTHA 8, 1880 (SAKA)
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and [nitiative really doeg not deserve
or hag no proper place In a front line,
but on the precise officer, the instance
that he has given, 1 have no informa-
tion at present.

Shei Nath Pal: Will he promise that
he will kindly lay it on the Table of
the House later on? (Imterruption).
Mr. Speaker, Sir, [ do not want to
hurt anyone's feclings. He is the Def-
ence Minister; | am an Mem-
ber of the Houses, but 1 know what
happened, how things went on and
why and sp on. But I dp not want to
name the person, since it would not
be Parliamentary etiguette. He knows.
the

him. 1 do not want iy na
because it is not correct for
name him since he cannot come here
in defence. None the less, he is taking

shelter under Parliamentary eti-
quette, and Is not mentioning the
name, It is not fair, He knows it,

and when he says he hag no informa-

on all the time.
Shri 8. 5. Kotharl: What happens if,
during the midst a2 confliet, the
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just when military operafions are wale s

going on. May 1 therefore know— o WS 4 "]
SREC oAy Shuw e wle 0= g s e & Bk

ing efforts to attsin self-sufficiency,
which naturally tskey some time,—
what steps are you taking to establish

ghearcwg feq § Wi v ag ofers

D e el Ky g S
o S e o & g
W oip S i A yma S
P o el = e S K LS
G urly W e b )
O ekl g L aly of il
Rer e A el e
DEfp PN 5 iS da
o v S e 4oty
e o o e 0 S el
QW gl e B e
e ygwhﬁlmﬂ
wale lelke gl & o
LS U i ASY S 0 S pfle
Ao W ¥ o gl e D e
Y e of o ot M4
o o - o e e e
K Byme L 5 s iy
[Fore & o U 0 dpe
Mr, Speaker: A question must be
short,
Shri Swarsa Slngh: It is a fact that
canBict,

after the last Indo-Pakistan
Pakistan has acquired armaments from
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undertaken the contruction of many
roads in the border area; to improve
our lines of communication. But on
the East Pakistan-India =side, except
in some hill areas, the work of open-
ing up communications has generally
been handled by the normal eonstrue-
tlop agency.

Shri Dhireswar Kalita: It is on the
map, not in reality.

Shri Swaran Singh: [ cannot com-
ment upon his comment, that is his
comment, not & question.,

oft swrendie meft :  wror-aie-
o & Wi ¥ W
qEEeATET ¥ G gAaTq | T
wr, 7yt gOrd &w ¥ T wEEE
fafazdt w=efude & awarg & 1, g
e o gty o P 3 ofr e
smefs fear mar ot oY faw & srow
7 dam e dit vwEm dwe
i witfir awwerd arE At T AE
T T HATHG X O O gl &
oroA Ty ewaT ¥ v o fafaed
pefide & @ ¥ et s &
firdy ofowder et § a1 aft o 39
¥ ot & oy At Rerafy @

met-up of intelligence have been re-
viewed and some steps have been
eaken to make it more effective.

Shrimatl Sharda Mukerjee: It is dis-
tressing lo note that the Defence
Minigtry is still clinging to outmoded
Pritish thinking. [ refer to the
Defence Minister's reference to the
*toeth to tail ratio” phrase. As one
wi the lessons which Government has
Jearnt from the Indo-Pakistan hostili-
sies, hag the Government made any
attempt to orient an Indian pattern of
defence, becamse both Pakistan and
india are tied to the British Patiernst
There was np anticipatory movement
either from us or from the other mde.
Even to the extent of ciphers, we are
tied to the British pattern. Has the
Government made any attempt In the
last few years to orient a pattern
which ig related to our Indian condi~
tions?

Shri Swaran Singh: The hon. mem-
ber is correct in saying that most of
our thinking and the thinking of our
experts had the British bias, for histo-
rical reasons, because of the training,
etc. But it will not be correct to say

we are sticking to that We
make a thorough study of it accord-
ing to the Indian conditions and in the
present gituation, it will not be fair
to say that we are merciy foilowing
the British pattern; it is very much
an Indian paltern

Shri Hem Barua: What does he mean
by Indian traditions?

Shri Nath Ps: From Dhronacharya
and Abhimanyu?

Shri Swaram Siagh: I said “Indien
conditiong”—what are our problems
and how to deal with those problems.

Shri Basu: We have been
repeatedly told that the Government
has taken up indigenous production of
defence material very seriously. May
1 know |f there had besa any reduc-
tion in the Lnporatiiy of defence
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Shri Swaran Singh: Sir, I have no
doubt that as a result of our manufsc-
turing programme our dependence on
imports has been very greatly reduc-
ed,

Some bon. Members ruse—
Mr. Speaker: Shri Ram Kishan—

Shri Jyolirmoy Basw: Sir, I put A
question very innocently to get a cor-
rect answer whether there haj been
any reduciion i the quantity of im-
portation and, if go. to what extent
It is a specific question. If he does
not answer it, we will be vn our Jegs,
getting wp and shouting and it will
only mean wasie of time. He likes
it, I know, but we cannot afford 1t.

S Tasic fag:  =hET A,
wm fem dmaw fggem oW w
Wit % oy ara w3 1 w9 fam
o g o eF-wre w7 g T

Mr. 8peaker: Shri Ram Kishan was
your Chief Minister.

ot ol fog : for 41 s
o 7 W WY A4, W T w
a1 A & @ 8, wiEa faa w1 oA
oA AR # Awd WA v o
U IF F A IS AT ATE
Bhri Swaran Bingh: Sir, it is, no

doubt, my attitude to give as much
information ag possible, but to expect

MAY 20, 1967
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Bhrl Ram Kishan: 8ir, will the Minl.
ster of Defence be pleased to state if
after the Indo-Pakistan conflict some
suggestions were made by the then
Punjab Government to the Western
Command to improve the defence
communicalion, wilth regard to
construction of airports, canton-
ments and other things; and,
secondly, will the Minister be
pleased tp state what aclion has been
taken, in view of the Pak aggressive
designs, with regard 1o the defence of
Khemkaran and Fazilka where we
failed during the last Indo-Pakistan
conflict?

Shri Swaran Singh: 1t is a fact tha
certain suggestions were received and
we have undertaken some action. We
have also completed some work. But,
in line with what I said on an earlier
occasion, T do not want to give the
details of the works we have cons-
tructed on our side,

st e A o frew g3 e
T 0% mEETR e # fe oA
faa &t & gm? % ww wir gn @,
¥ aft frr & wvwer fafem
Y wxt divw ars wegfrio, e,
wnfs w1 wafE sy 11, w7 afe-
= i Ay ay T, e fae A
i &, AR e Wi i
¥k 9, G im ad gu Y,
¥ aft far & wrow sferm 1 i
a7 FEwl wife 77 ower Twew A
ar, 75t gF & fenlf § ot aw & wr
afewa ¥ ¥t agr Ao A o
w m 9T IEE agaaR e o
w1 foan ) fredag v oy qw
wiag o &, et ww oW oWy
&1 & st mitew & oy amen e
g e forr wr-giat i dfew e
& Wi gq ¥, fa & wrow ofener
N wd gt w ¥ et ay ot
wgi & T W &) ek % fag e
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¥ war wew wenr § e f e
wnf ¥ A% wweew § weE wife

aft ft, wyt 9 Sy wrw wegfreey
& agfer weeqr w7 & fAq v
widangt ®t o &

Shrl gwaran Singh: Sir, means of
communication are being improved
both in Rajasthan and also in several
other sectors, The other question
about the loyally or the disposition of
the people llving in border areas, I
think that it wil not be quite fair to
import these considerations, because
1 ave no hesitalion In s=aying that
there is 3 communal glant in these and
we should desist from importing this
type of slant when we are dealing

Shri Bal Raj Madhok: Can he deny
the fact® Let him deny it. (Inter-
ruptions). Sir, he who says there is a
communal slant is a communalist. 1
speak as 0 onatiomalist. Let him
answer 28 a nationallst and not be a

list In this matt

Mr. Speaker: There is no necessity to
pe! excited.

Shri Swaran Siagh: I do not know
why he has to assert that he is a
nationalist. Surely he is a represen-
tative of the people and he is as much
& nationalist as anybody else. But our
misfortune is with al] the nationailsm
that we proclaim there iy mo doubt
that in this particular

JYAISTHA 8, 1880 (SAKA)
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Area depends to u very large extent
wpon the support and reaction of the
people who live in any particular
area, There is nothing special which
i huve mentioned. We have to live
with that particular problem. Any
#¥pe of shift of population should
ot be thought of.

Bhri Bal Raj Madhok: Have you
jearnt any lesson from what happened
|jast time?

Bhri Ranga: Sir, on a point of order.
j am glad that my hon. friend hag re-
jented from his earlier position, his
jndefensible stand. It is unbecoming
mumwmwuhumu
import or introd such

#s communal slant being puz in the
jorm of a question. It is well known
that under such stress and circums-
tances certain sectionsg of people on
ithe eastern as well as western froot
were removed both in their own inte-
rest and in the interest of the country
as well from strategic areas, There ls
nothing communal about it and yet
ihere may be cerfain circumstances,
certain social considerstions which
would go to help the Government to
remove those people under those cir-
cumstances. Why should my hon.
friend, the Minister, unnecessarily
;un_hunu-uhduohh-

such

ng expr ?

Mr, Speaker: There is no polnt of
order. It is good that we do not in.
troduce such expressions.

Shri Ranga: It is not proper,

An bon. Member: He should spalo-
Fize.

Mr, Speaker: Next guestion.

ft vt e ;. fafeme &
MNeg f ovd I 9T gEow {
afer  wT e e ¥
wifefeen f—mis N1 *Y oy AW
brelthmm it w
vt firg o o ¥ 1 e ¥
it ot ot (wrewr)
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E & xw oo w1 fadw warers wvamw w4t
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Sbri M, C. Chagla: I am answering it
becaure it is addressed to me, I am
quite prepared to transfer it to the
Miristry of Defence.

ot wy fed : 3 dW TR
Agw w7 I ffad 1 ww oww
s wqf Amr A @R ¢
Mr. Speaker: Anyway, it does not
matler.

oft wrow Ferg gy : & ag s
s f s e & gk w1 qwds
g & et ot wiemg Ao awr
TuE b I W e g § A
W woeTe ¥ famr ooy & W A A
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o qureaT fear wEr § W oA ¥
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aoeTe g firery a¢ v frere v oft
tr R A A @O w1 i
dren Tk} 7

Bhri M. C. Chagla: I have no know-
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Tripura, are always a
our
Government are in a position to tell
inci-

s
i
:
}

Shri Amrit Nahats: Sir, 1 belong
to that place and I want to ask a
supplementary.

Mr., Speaker: Due to a mistake it
“as been put to the Foreign Minister;
therefore, there is no point in putting
supplementaries, We cannot ask
Questions on defence matters and
expect the Foreign Minister to answer
them. Therefore, wherever the mis-
take has occurred, we shall keep quiet
Now and go to the next question.

United States Agency for Internatiomal
Development

+
*125. Shri P. Ramamurti:
Shri A. K. Gopalan:

Will the Minister of Exiernal Affairs.
be pleased to stale:

(a) whether the attention of Gov-
ernment has been drawn to the:
recent disclosure by “Ramparts”
magazine in UB.A. that the United
States Agency for International Deve-
lopment is being used by CLA. for
its activities;

(b) if so, whether Governmeni have
considered the implications aof this.
disclosure from the Indian point of
view; and

(c) the steps Government propose
to take to stop misuse, if any, of this
organisation in India?
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The Minisior of External Affnirs
(Shrli M. C. Chagla): (a) to (¢). GoOv-
ernment are aware that in its account
of C.LA. involvement in student affalrs
in the United States and elsewhere,
the US. magazine “Ramparts” has
indicated that some individuals alleg-
ed to be CILA. operatives hawe at
some time or other been employmes
of the United Siates Agency for
Internationa] Development, There is
no allegation that the AID as such is
being used by the CLA. for its activi-
ties. As has already been announced,
Government have undertaken an
enquiry into the use of CIA Funds in
India. If it is found that any objec-
tionable activities are being carried
out by individuals under cover of
their official positions, Government
will take appropriste action.

Shri P, Ramamurti: Is it not a fact
that officials of the United Stmtes
for International Develop-
ment have free access to all the pro-
jects for which their organisation
gives aid to this country, whether
officlal or non-official, under the guise
of supervision and is it not that such
free access gives ample opportumity
to such of the CLA. agents as might
have been planted in these organisa-
tions to earry on nefarious activities
in these various project areas and, If
50, what does Government propose to
do to stop it?

Shri M. C. Chagia: If we take tech-
nical cooperation from the Unéted
States and they have an agency to
carty out such a cooperation, there
must be American experts who must
see to the proper carrying out of such
cooperation. We cannot shut out
American experts from sueh an opeTa-
tion. T do not think it would be right
to suggest that every Americam—
‘some of them are very distinguished
and wvery dedicated persons—is a
C.LA. agent. In this particular csse,
there is no suggestion that this agency
was financed by the CIA. There
may be one or two persons employed
by it. But to make that broad

" MAY 20, 1967
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Shri P, Bamamurtl: 1 not
made a broad charge. Please under-
stand my question. Is it not a fact
that these officlals connected with this
organisation have free access to all
the products and is it not a fact tha
such free access gives ample oppor-
tunity to such of the CIA. agents as
might have been planted in these
organisations to carry on these nefa-
rious activities® This is my specific
question, 1 am not talking about
everybody.

-

Shri M. C. Chagla: I do not know
what my friend means by ‘free access’.
U = piolesh iz carvied an ln oalla-
boration with United States, natural-
ly, American engineers, American
experts, do have access 1o such & pro-
ject. But I do not know whether any
réquiter follows from that.

Shrl P, Ramamurti: In view of the
various disclosures that have been
made in the United States press for
the last so many months about the
activitles of CLA. whose agents are
planted in all the aided organisations
of the United States of America, has
Government considered it necessary
to organise counter-intelligence to
watch the activities of these officials
so that they may be jn time to nip
it in the bud and, if not, is it a fact
that getting aid from the United
Stales, primarily, creates a fear in
the Government of not organising
such activities?
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C. Chagia: Yeu, Sir; 1 have
of Pra But

T
E E

N. Muokerjee: In view of
which will inevitably hap-
regard to our inguiry about
inhibited manner in
which our inguiry necessarily will
h function, may 1 know, since
are openly noised about
the American press, whether Gov-
ernment will consider, in regard to
this  particular
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12,00 hrs
SHORT NOTICE QUESTION
Strike in Trombay Fertiliwer Factory
+
S.N.Q . Shri Xashpal Singh:

Shri Vishwanath Pandey:
Bhri B. C. Bamanta:

Will the Minister of Pcirolenm and
Chemilcals be pleased to sta'c:

itisa

¢

fact that a'iout
Fertilizer Fac-

(a) w

16th May, 1967;
(b) if s0, the r.usons therefor; and
(e) th2 tiine by which Government
would take a decision on their
demands?

The Mizisier of Biate in the

{a) About 1600
workers have been on strike since the
16th May, 1987, but the strike is being
called off from today.

(b) The reasons were differences
over the workers’ demands for
advance increments, ad hoe bonus
and the linking of D.A. with the cost
of living index. ;

(c) Negotiations for a settlement



Shri Raghn Ramaish: [ have already
said that there has been a settlement
the Maharashirs OCovernmen!

£

have been helpful.

ot fevore qeiw At mEmE
wit w Ao wgoar & sy
araat {efgun feraze ow ¥ wada
aYE w a¥ar mar &, & e wgen B
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ot weivs Ay o

Shri 8. C. Samanta: 1s it not a fact

z!;ggriziigﬂgg
ngssq 2
EsEC iy 4
E;?;gglgg i
gaigiiafg EE
R R
Eeiedfieiiasd

|
i

2
-3 3
- |
i
113
55
FE/
fw

Oral Anawers 1340

waraT wok & fed aoeTc g
wrEwame fiemyr mr w7 o9 guan
gt wit sfemmar @ demm ¥
ferr  wr ger st gpEE A
¥ fordr sfewmoae wrdtew av WO
sy fewn dm owd fenr e §

off wive dgm o xw A
wlt g ¥ gw owor & el
w was v & fex 22 avOw
= g o dwit ¥ e ¥
aRAT gur wr W ag vt ®r
ot f 23 arftw ®Y s fer
wE g wam) Afer go g @
afrgs ¥y A e afea &
T%d ¥l arit S EA §o aww W
marete @ fadr &1 war mar fis wrr
v} fe gt v we & wam
ﬁﬁqhﬂ:mﬁw’iﬁ
o wEe Sgar ool At g
qur it a7 el § ¥ e
g1 smaTaaner dw @ &
B quro dm g i o & o
L2

o oy forrit - o ahe & frr
dur o fier mam o W o denm
it wm gk ww wwaw & Wy
#?

ot wivw dgn &= ¥ art
# oft 7w Lfewr s g e qwafors
foer W G ¥ Ferht Wit g
31 wgtaw gee dved st wew §
Emff oo fF AW W AW
¢ 1 wfemmgmueT S and e
ug sfewwat eoiww w7 oW
k!

ot wnk woitw : 35 o o
& womer . Ty o ft
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oot wgr § fx odtw M & emrR
i€ Jww ¥ o Pr wawi W & W
e gERay vl oA
sty o gfimw o dWT &
o ot wutar gur o1 Ju g
wryeay ff fie St ol & ey i
& & qEAr uwa ¥ dse gt
formr wrgmr W we Sl g
aff g &t agog oW woe ¥
e wfawaT 81w w1 AT
¥k TER g w7 ferar g q
w1 # arg o 3T T giw wHT
g §1 7o wre el T W odEen
9 WA 9T AEF g 9¥ T3 A
g€ aw ¢w gware # ANwa aré | da
g @ e wagi e & og feogA
o a@ § WY aTA ®T qEay w0
st W ko

Mr. Speaker: It is all background,

1 agree. But what sbout the ques-
Hon?

oft wrei wCAAN

wmaE € cafeiva @ Ak
AU wAAE W LA AAR &Y
fom W wow d ¥ v i
& gafas ow gw = wrk ot e
oY wCawd ¥ &t wrwe 81 qeAfeiwe
# g fam aFm ) W T ¥ smaedn
g deqy. ... .. ...

Mr. Speaker: He is asking a ques-
tion, also answering it why should
the minister answer?

ot wmd woidie : wer Bwe

£ wem @R T wifer
rfeer Az & wew TR & WY
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wirat| ang for ow Wy
wft W W W o
wd w1 fw oy ¥ figarw worm
faawar £ fs ad @ pyoe W o
*mhw tl THET
W oae wifgd 1 & e
A f ) ek ay
T gty geTC T o W L.

o Wi : wmi, s

oft wrdt wotdt : 0w Tiw
Y e AT wead KW @

1
i
Ef
2

1

aft ftwfg? e oaoErd
o dey s WA
o g ?

"o ® o e b
I must explain the position.

The Fertiliser Corporation of India
is a multi-unit corporation. It haa
gol units in many parts of India
Therefore, the problems of this parti-
cular corporation as well ag of the
fertiliser industry as a whole have
been referred to a National Wage
Board, becsuse matters cannol be
seitled unit-wise. What we do in one
particular unit, we have got to apply
to other units also. Therefors, the
normal approach in this kind of cor.
porations is to go to a national wage
board or to a national tribunal. That
has already happened,

In the Corporation, we have been
following the practice of giving dear-
ness pliowance in sccordance with
vhate the C | Government
give. That has been given. Over and
above that ecertain interim relief was
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possible for a public sector unit to
agree to that?
oft sk woidw -

led the House, he does not even want
to hear what 1 am saying.

off wrk woithw : W
W W wew ®)woy e @ 8
gowm W R E

Mr. Speaker: Let the House have
the privilege of knowing whether he
is misleading or leading or giving
information 1o the House,

Shri Asoka Mehts: I would like to
take this opportunity to pay my cem-

i
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would like to pay them

i
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%

Shri Hem Barus: What about the
dcink partles? He does not say any-
thing about thatt

wl s seAfiw . F9-gurr et
Tl 4 & gedir & art ¥ wwwn

wE 9N W TR W
adfeowra
ANSWERS TO
QUESTIONS

Joint Limitation om Sale of Arms to

*126. Shrimat! Tarkeshwari Binba:
Shri Madha Limaye:
Dr., Ram Manobar Lohis:
8. M. Banerjee:
George Feroandes:

Will the Minister of Extermal
Affairs be pleased to state:

(a) whether the Uniled States
Government sounded the Soviet
Union, Britain and West Germany
about the desirability of imposing
some kind of joint limitstion on the
zale of arms to India; and

(b) if so, the reaction of
ecountries to this proposal?

The Minister of Exiernal Affalrs

(Shri M. C. Chagia): (a) The Gov-
ernment of India have no informa.

these

that they ' (a) whether it is a fact that the

on AIR
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will have an adverse effect on small
news-papers; and

(b) if so, the relief proposed to be
given to the small news-papers; in
this regard?

The Minisier of Information and
Broadeasting (Shri K. K, Shah): (a)
and (b). No, Sir. The Government do
not visualise any adverse effect on
small newspapers as a result of
introduction of Commercial Broad-
casting over All India Radio. Their
interests will, however, be kept in
view constantly.

aifer™ yro wreia T W e
ey

*128. off wifeTC A drown

T UM WET a7 waTF 6 gaT
%t fr

(%) =i 1966-67 ¥ S Wy
W ow gTfeerft fewet & wrodg
arq dr e feafr T ge fem
t o

(W) Jnveiwii W ek ¥ il
0T Rt sttt g ?

sftrewr s (ot Wk fy) :
(%) To Y wwaw et g &
O 1966~67 ¥ wadw W
W aw fewrt faeami 4 wroig
A ET w7 42 AT IO T )
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(w) =y wie ereiic W - oy
W dWt ¥ Wy dr et
& garn % qifewmr woer o firdw
v WXy | W Wi sTeiT Sw it
g e gewl & waew ® A
e givewt ¥ o feewy o
sotwi ereie g ¥k %
farr & 2wt 1967 W dumw
¥ oferm & ow fer W W
ferram o

Manufacture of Atom Bomb
*120. Dr. Karnl Singh:
Shrimatl

Will the Prime Minister be pleased
1o state:

(#) whether Government consider
the advisability of making the Atom
bomb as a deterrent as India is now
out to seek nuclear protection and
guarantees from the nuclear powers;
and

(b) il not, the reasons therefor?

The Prime Minister and Minister
of Atomic Emergy (Shrimati Indira
Gandhi): (a) and (b), We have
sicadfastly mdhered to the policy of
developing nuclear energy for peace-
fu purposes only. The effect of this
policy on our security is naturally
kept under constant review. The

e
Hilt
flaced
Hil!
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Compensation to be'pald to Indlan
Repatriates frem Burmm

*104. Shri Ramachandrs Veerappa:
Shri M. Rampure:

Ebrahim pulabman Sait:

K, Sanghi:

Sodarmmnam:

Shri K. Ambashgun:

Will the Minister of
Affairs be pleased to state:

(a) whetber there is any proposal
to ask the Government of Burma to
ey compensstion bo the Indizn
repatriates in the form of rice;

(b) if so, when the final decision
is likely to be taken; and

(c) the extent to which it will
ease the food position?

The Minister of External Affalrs
(Shri M. C. Chagla): (a) The ques-

PeeEE
b

5

External

[nstallation of Medimm Wave
Transmitters

in Gorakhpur is pow being sent o
Trichur; and '

(d) If so, the ressons therefory
The Minigier of Infermation

been issioned at Math on
January 19, 1967

(b) Yes, Sir.

(¢) No, Sir.

(d) Does not arise.

(e) How the remaining amount fs
likely to be spent?

in Library. See No, LT-420/67].

(b) A sum of Rs, 2727 crores has
o far been spent on the purchase of
Defence equipmest.
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(c) The remaining sum will be uti-
lised to promote the defence effort
and look after the wellure of service
personnel and their families.

Will the Minister of
Affairs be pleased to state:

(a) whether it is a fact that there
has recently been steady migration
vl Hindus and Buddhisis from East
Pakistan to Indias;

ib) if so, how many people have
migrated during the last six months;
and

te) whother Government have
taken up the matter with Pakistan
and, if 30, with what results?

The Minister of External Affairs
(Shri M. C, Chapgia): (m) Yes, Sir.

(b) According to available infor-
mation a total of 7,171 persons belong-
ing to the minority communities mig-
raled to India during the period
November, 1966 to April, 1967

(c) The Government of India have

and have reminded them of their
obligations under the Nehru-Liaguat
Pact which requires them to gua-
rantee to their minorities, security,
full freedom and equality of rights.
Unfortunately, the Government of
Pakistan, despite their professions tg
the contrary, have done wery little
to improve the conditions of the
minorities there.

Newsprint Quota for Small News-
papery

*1M. Shr1 8. M, Bunetjee:
Shri Madho Limaye:

MAY 39, 1087
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Shri Hukam Chand Kackwai:
Shri Rame Singh Ayarwal:
Dr. Ram Manchay Lohia:
George Fernandes;

the Minister of Imformauon
and Broademstisg be pleased to state:

(a) whether it is a fact that small
newspapers are still suffeving because
of less quota of mewsprint; and

{b) if so, the steps taken by Guv-
ernment lo safeguard the interests of
small newspapers?

The Minkster of Information and
Broa (Shrl K. K, Shah): (a)
and Ib). Na Sir The Newsprint Alo-
cativn Policy for 1967-68 has made
due provision for liberal increase in
newsprint quola to small newspapers.

Anti-ladlan Campaigs by Fakislan

*135. Shri Manibhai J. Patei:
Shri Mohan Swarap:
Shri N. 5. sharma:

S
:zpr o ;F'; ,
g

Will the Minister of EXternal ATsirs
be pleased to state:

(a) whether it is a fact that Pakistan
has geared up anti-Indian campalgn
recently;

(b) whether the U.S. gnnouncement
to supply arms to Pakistan has ins-
p:: that country to step up tha
d H

(e) whether Government are Awale
that Pakistan has called a Conference
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(d) it so, the reaction of Govern-
ment thereto?

The Minister of Extermal Affalrs
Shrj M. C, Chagla): (a) and (b) Yes,
Sir. Anti-Indian propaganda was resu-
med by Pakistan after a brief lull fol-
lowing signing of Tashkent Declaration
and hag been continueq bated

1889 (SAKA) Written Answers 1352

Affalrs be pleased to state:

(a) whether the Soviet Union has
announced in a memorandum te the
UN. that

which it did not approve and would
not consider itself bound to decisions

Lately, it has reached a new peak.

The U.S. ¢ecision to supply on cash
purchase baiis spares for previously
#cquired letl.al army by Pakistan and
the terminat.on of supply of military
hardware or. a grant basis, seems {0
have occasioed a stepping up of the
anti-Indian «empaign,

(c) and (d), Governmeni are aware

Pakistan's efforts to call g confer-
ence of all Muslim countries and 7
utilize it to .nake a common cause of
the so-called ‘liberation of Kashmir'
In fact, in April 1967 Pakistan invited
a meeting ol the Motamar AlJ-Alam
Al-Islami (Vforld Muslim Congressl,
& non-offic al organisation, where
strong anti-Indian  glalements were
made by some delegates

In a meeting of the organising

Committee fcr the International Ulema
Conference under the Presidentship of
Pakistan's Minister for Law Mr. Jafar,
explained Pakistan Government's de-
cision to hold the Internstional Ulema
Conference of top most Ulemas and
religious leaders of the Muslim world
for the purpose of resolving import-
ent problems facing the Muslim
Btates. The meeting will be held in
Rawalpind] in October next.

Government have always been alert
to such moves by Pakistan for using
. religion for her politica) ends and
have taken necessary steps to thwart
such attempls Many progressive Isla-
mic countries are also strongly op-
posed to itation of religion for

L ke 'Wlhlﬂ-ll.;

(b) if so, the reaction of Govern.
ment thereto; and

{c) the reaction of other member
countries tg the said announcemapt?

The Minister of External Affalm
(Shri M. C. Ohagin): (a) The Soviet
Union holds that the Security Councll
alone js authorised under the UN
Charter to decide all questions per-
taining to measures for the main-
lenance of internstional peace and
security.

(b) and (c). The opinions of the
other Member States are somewhat
different, and the current Bpecial
Session of the General Assembly ia
considering all these opinions.

Funera) of Dr. Konrad Adenauer

*137. 8pri Virendrakumme Sha;
3. B, Pati;
. Ram Mamohar

g

Lohia:
8, M. Joahi:

Madhu Limaye:

Will the Minister of External
Affalrs be pleased to state:

(a) the pame of the representative
of the Government of India who
attended the fumeral of Dr. Konrad
Adenauer in West Germany;

(b) whether the Prime Minister
represented

41
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(b) and (b) Because of their pre-
occupations, peither the Prime Minis-

ter nor the Foreign Minlster could

journey to Bonn on this occasion.
Considering all the circumstances in-
cluding Shrimati Pandit’s distinguish-
ed background of diplomatic ex-
perience, she was considered eminent-
ly suitable %0 represent India at
Dr. Adenauer's funeral.

Visits abread by Forelgn Minister
and Forelgn Secretary
*138. Bhri Nath Pal:
Shri Sidheshwar Prasad:

:
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Secretary
ries In April, 1987;

{b) it #0, the countries visited by
them and the object of these visits;
and

(c) the rejults achieved thereby?

MAY 29, 1087
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The Minister of Extersal Adfwirs
(Shri M. C. Chagia): (a) Yes, Sir.
(b) I visited the following countries;
Kuwait
Iran
Switzerland {Geneva, Berne).

A statement regarding these visita waa
made on the Floor of the House on
2ind May, 1087.

The Foreign Secretary yisiteq the
following countries:
Yugoslavia
U.AR.
Switzerlang (Geneva)
Ttaly

The main purpose of these visits
wag to exchange views with officlals
and high dignitaries on matters of
common interest particularly about
nuclear non-proliferation.

(c) Results achieved by these visits
‘were satisfactory in the sense that
Indin’y views on nuclear non-prolife-
ration were fully appreciated.

Compulsory N.C.C. Training

it

|
£

|

e
sEif
!ggig!

I

Will the Minister
pleased to state:

(a) whether the compulsory train
ing scheme of the N.C.C. in the Col- =
leges and Universities la proposed to
be scrapped;

(b) if mo, the remsons therefor; and

(c) whether any alternative scheme
exists for cultivating the same ideals
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in the students as envisaged in the
aims of the NCC?

;
I
e

HIL
el
i
g%i.

F
H
3
i
5
:

(id) the shortages that continue to
exist in the matter of trainin|
staff angd equipment for effe:!-
ive training being imparted;

(iii) the lack of aptitude and re-
luctance on the part of (ndi-

Service Corps aund provides for Col-

boys compulsorily forming either
mn.c.c.wuwmu Bervics

oward wrm R W § A

* 140. ot fegwre sem:

off = o

off g il

oft frtergare Wy

w1 gwn s weTew s o
TR v v fie

(%) v mpowh i wwarid
s wart ® ow af Hify fifer
ot wf §;

(@) afe @, o g AW
qw T s §; o

() SR®T  WETATC ww IGE
qv wgT ey qerg?

g offc wmorew st (sht W
® wmg: (%) O

(@) wor oY dwer gs firw
w fer T 8

[Tererem ¥ v wav o
LT-421/87]

() wwroreaw WOl & w0
ad # quwrlt T gwE SO

wapdt  fifr w7 amrRe: A
fear &

US. Armg Supply to Indis

e

(a) whether it is a fact that India
‘had received only half the American
mlilitary equipment under
the emergency aid by the USA.

(b) if so, the details thereof; and
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(c) the remsons for nmot fulfilling
the promise by the U.B. Government?

The Minister of Defence (Shri
Swaran Singh); (a )to (c). In Novem-
ber, 1962, the U.S. Government agreed
to supply stores and equipment of the
value of $60 million to meet the
Chinese threat. This was followed by
two further programmes of an esti-
mated value of $50 million each mak-
ing » total of 180 million. Against
these the total value of
supplies actuslly received upto Sep-
tember, 195 was approximately 70
million,

The aid programme was discontinu-
ed by the US Government in Sep-
tember, 1965, during the Indo-Pakistan
hostilities and hag not yet beem re-
sumed except for training program-
meg for Service Officers in mutually
agreed courses in US.A. which bave
been resumed recently.

Invitatien te Khan Abdul Ghaffar
Khan to visit podia
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(b) if mo, whethet any communl-
cation has beem recelved from him
after the invitation;

(c) when he is visiting Indis; and

(d) the amsistance which is being
given to him for his Pakhtoon Move-
ment?

The Deputy Minister in the Minis-
try of [External Affairg (Shri
Surendra Pal Bingh): (a) to (c). An
invitation wag issued in January, 1985
to Khan Abdul Ghaffar Khan to come
to India at any time that he wished,
Ag Badshah Khan has already indi-
cated that he would visit India at &
suitable opportunity no fresh invita.
tion has been extended to him.

(d) Government of India's views
an this question are well-known and
have been expressed in the House
on a number of occasigns, Govern-
ment has every sympathy with the
legitimate aspirations of the Pakh-
toons and will do whatever possible
constitutionally to support them.

MDMMH

(b) whether the former Finance
mmmmwu

missioner in U
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ww&uh B::

sppolntments to Ambasradorial posts
are made on grounds of” suliwbility
for a diplomatic assignment, there is
no specific policy sbout appointing
defeated Ministers to such posts.

(b) Such a proposal was considered
and has since been dropped.

(c) and (d). Do not arise.

:

i
£l

R
i
:
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Dr. Ranem Sen:

Will the Minister of Dafence be
pleased to state:

(a) whether it iz a fact that the
first tests of an Egyptian-made super-
sonic jet engime fitted to the Indian-
made HF-24 airframe have proved
wuccessful in the recent trial runs;

(b) it so, whether this project is
now going to be takem up as a full-
fledged manufacturing venture; and

(e) the prospects of Indo-UAR
collaboration in this regard?

The Minisier of Siste lm the Minis-
try ofl Deonce (Shri B. B Bhagal):
(a) to (¢)., The HF-24 aircraft with
E-300 engine had its first fght on

Written Awswers 1360

only after the flight tests have been
successfully completed.

Vielation of Cslombo Frepesals by
China

*145. Shri Hem Barua;
Shri Surendranath Dwivedy:

Will the Minister of External
Affairs be pleased to state:

(n} whether it is a fact that China,

Ladakh but also in NEFA;

(b} if so, whether Government still
abide by the Colombo proposals
which have ceased t0 be of any
significance by now due to the
Chinese intransigence; and

{c) the stage at which the Colombo
proposals lie at present?

The Mimister of Extermal Affalrs
(Shri M. C. Chagla): (a) Yes, Bir.

{b) The Government of India's
stand remains that they are willing
to talk to China on the basis of the
Colombo Proposals.

(e) In spite of their violation of
the provisions of the Colombo Pro-
posals, the Chinese have still not
formally repudiated them. We, on
our part, stand by our initial sccep-
tance. The six Afro-Asian countries
who originally formulated the propo-
sals have also not taken any action
eollectively or severally lo amend or
withdraw them. The propasals there-
fore continue to be wvalid.

v Explosion of Nuclear Bomb by
Pakistan

*146. Shri Surendranath Dwivedy:
Shri Hem Barua:

Shry gwell:
Shrl A, B, Vajpayee:
Shri Kanwar Lal Gupta;
Will the Minister of External
Affairs be pleased to state:
(a) whether it is a fact that be-
gides China being an active mepber
of the nnclear elub, Pakistan 18 about
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to enter this club and propose to ex-
plode her first nuclear bomb by 1908;

(b) whether Government have
given any thought on the possible
tepercussions this joint Sino-Pek
adventure might have on our secu-
rity; and

(c) if »0, the measures Governmens
contemplate to take to meet this
challenge?

The Minister of External Afuirs
(Shri M. C, Chagla): () The Gov-
ernment have no authoritative infor-
mation about this matter, A report
in the Pakistan Times of the 32nd
April, (96T stated that a “Super-
bomb™ had been developed in Pakis-
tan, but this was evidently not an
official report.

(b) Yes, Sir.

(c) The Government are confident
of being able t0 ensure the natiomal
security, but it is not in the public

interest to disclose the measures
directed to that end.

wwf wrowre & W wmrd
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Turkish Support {o Pakistan

*148. Shri Atam Das: Will the Minis-
ter of External Affairs be pleased to
state:

(b) if so, whether this will have
any adverse effecy on our relations
with Turkey; and
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Miliary Operstions in Vietnam

*140. Bhri H. N. Mukerjee: Will the
Minister of External Affalrs be pleas-
od to state:

(8) whether his attention has been
drawp to the recent accentustion of
the US. Government's military apera-
tions in Vietnam;

{b) whether he has scen reporis of
the evidence before the International
Tribunal investigating what are
alleged to be US. 'war crimes’ in
Vielnam; and

(e) how India proposes to pull her
weight for peace in that war-stricken
part of Asia?

The Minister of Exiernal Affairs
(Shri M C. Chagia): (a) and (b). The
Government of India has received re-
ports of the heightened tempo of
military activity in Vietnam in the
rocent past.  Government has  also
seen press reporty of & non-offieial
Tribunal held In Stockhelm.

(e) Thar Government of Indig is in
close gouch wiy U Thanl snd the
parties direclly concerneg In the silu-
ation in Vietnam and §, ftoking all
possible steps to lixlp bring about
pesce In Vietnam.
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Children's Film Soclety
701, Shri Baburao Patel: Will the

Minister of Information ang Hroad-
casting b> pleased to state:

(woere ity

{a) the number of films produced by
the Children's Film Society since 1935;

(b) the cost of esch film and the
revenue brought by it during all these
Years;

{c) the number and names of the
flms exported abroad for internstional
:"mnnu-mw-thqw

{d) if not, the reasong therefor;

(e) the number of flims exhibited in
India since the inception of the society
and the number of children to whom
they were shown;

(f) the number and names of Alms
proposed to be produced in the year
1867-88 and the estimated cost of esch;
And

(g) whether these Alms are in com-
merclal demand by educational institu-
tions in the country and overseas?

The Minister of Information and
Broadeasting (Shri K. K. Shab): (a)
5,

(b) A statemant is laid on the Tuble
of the House giving the information.
(Placed in Library. See No. LT-432/
67).
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(c) Only one film enlitled 'Taldeep'
which was exported abrosd hag fetch-
ed a revenue of Ra, 1,800,

(d) Lack of demand.

(e) 50 films, out of 85 produced.
which were shown to 43,70,385 child-
ren and aults through shows organis-
ed by the Soeisty gince 1082, Audi-
ence figures prior to 1962 are nol
available. The figure indicaley does
not also include the numoer of audi-
ence who saw the films oo the basis of
printa leased out to some of the States,
Union Territories and Municipal Cor-
porations by the Society.

(f) A statement is laid on the Table

of the House. [Placed in Library.
See No. LT-422/67].

(g) There is no commercial de-

mand from schools, but the films are
shown in India on non-commercial
basis on fixed hire for each show.

Import of Pllms

Ter. Shri Baburas Patel:
Bhri Hardyal Devgun:

Will the Minister of Information and
Sreadeasting be pleased to state:

(a) the number of foreign fitms—
feature, educational cartoons and of
other categories—imported into India
during the year 1966-87;

(b) the countries and the number of
films from which those were impor!-
od;

{e) the amount remittad abroad by
each importer from the collections
made in India;

{d) the amount retained in India by
each importer;

(e) the manner in which money rc-
tained in India is used by the importer
or distributor in regard to the import
of films;

(1) if o, his terms and conditions;

(@) the total amount of annual re-
mittances abroad by the various dis-
tributors of foreign fllmy duri the

MAY 20, 1087
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last five years ending the 31st Mawch,
1987; and

(b) the total amount of foreign ex-
change earned by the Indian films in
loreign countries during the last Gve
years ending the 315t March, 1087

The Minister of Information and
Broadcasting (Shri K. K. Shah): (a)
to (h). The information is being col-
lected and will be lmid cn the Table
of the House in due course,

Newspapers in India

793. Shri Baburao Patel:
Shri Bibhot| Mishra:
Shri K. N. Tiwary:

Will the Minister of Information and
be pleased to state:

(a) the names of newspapers and
publishers and the amount of news-

(¢) the reason why the amount of
newsprint quota is made dependent on
obtalning a Tax CleSrance cerlificate
when a similar condition is not en-
forced while importing other articles
of trade? g

The Minister of Imformation and
Broadcasting (Shri K. K. Shah): (a)
Every year, about 2500 newspapers
are, on application, allocated news-
print by the Registrar of Newspapers
for India. The time and the magni-
tude of the labour involved in the col-
lection and compilation of the requi-
site information will hardiy be com-
mensurate with the resuits likely to
be achieved

tb) The quola of newsprint of a
newspaper is determined on the basc
circulation, size, page-level, periodi-
city and regularity of publication. Tt
varies from year 10 year in accordance
with the Newsprint Allocation Policy

d in April every year.



(&) The quantum of Newsprint
quoty iy determined in accerdance

of a newspaper lg less than 40 metric
fonnes.

Transmimion Recelvery
T4, Shri K. P, Singh Deo: Will ihe

Minister of Defence be pleased to

state: t R

(a) whether It ig & fact that his
have

some jocally transmis-

sion recelveri; ang
(b) if so, the detalls thercuf?

The Minkster of Defence (Sardar

Bwarap Siagh): (a) and (b). Indigen-
sly manufsctureq transmiiter and

8, 1080 (SAKA) Written Aniwors 1985

Diplomatle Relations with Foreign
Countries

705, Shri Bhiva Cnandra Fha: Will

the Minister of Extersal Affalrs be
pleased to state:

(a) the total oumber and names of
couniries with which India does not
have any diplomatie re'ations; and

(b) the total number of Indian imml.
grants both in the USA. and the
UK?

The Minister External Affalry (Shri
M. C. Chagla): (a) 20—namaly, Cen-
tral Africen Republic Niger. Chad,
Guatemals, Equador, Costa Rica,
Haiu, Re-

(b) UB.A-18500 *(approximale),
(e) UK~—170,000 (approximate),

registered since 1820).

NCC.
706, Bbrl N. Sreekantan Nalr: Will
]

red by the Central and State Govern-
menty in the yrars 1064-83, 1903-00 and
196607 is about Ra 209 crores
Ra. 2077 crores and Re 2811 erores,
respectively.
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Mechanics tn ALB

701. Shri Abdul Ghaml Dar: Will
the Minister of Infermation and
DProadcasting be pleased to slate:

(a) the total number of methsnics
in All India Radio who aré pelther
matriculate nor qualified w3 mecha-
nics;

(b) whether Government propose to
fix the limit of technical and acade-
mic qualifications to fill up the posts of
mechanics in future;

(e) if so, when; and
(d) if not, the reasons therelor?

Toe Wimisier ol Ynlormaiwm anb
Broadeasting (Shri K. K. Shah): (a)
There is nn minimum educational
qualification prescribed for the nosy of
mechanic in All India Radio. The in~
formation asked for is being collecled
and will be laid on the Tuble of the
House.

{b) to (d). The question whether
the qualifications laid down for re-
cruitment to the post of mechanic in
All India Radio need any revisicn, 1s
under examination.

Promotion of Mechanics in ATR

708. Shri Abdul Ghani Dar: Wil
the Minister of Information and
Broadeasting be pleased to stale.

(a) whether it is a fact that mecha-
nics in All-India Radio are doing the
job of Engineering Assistants inde-
pendently at transmitters;

() if 8o, Whether they will be pro-
moted as Engineering Assistants;

(¢) whether representation has been
received to raise the percentage of
the quola fixed at present for their
“m- as Enginecring Assistanis;

(d) if so, the action taken in this
regard?

The Minister of Information and
Breadcasting (Bhrl K K Shal): (a)
No, 8ir. The duties of Mechanic; in
All India Badio are to help the engl-

3. Outside Broadcas, operstions.
4 Short.wave Aerial operstions
at High Power Transmitlers.
. Assising serhor stalt n main-
tenance and installation work

(b) Question doeg not arise.

{e) Yes, Sir. There are two grudes
of Mechanics in ALR.—one in the
Rs, 130—5—-17T3—E.B.—0~
205 and the other, designated as
Senior Mechanic. in the scalg of
Rs. 150—3—175—6-205—EB.—T—240.
The post of Senior Mechanic Is wholly
a promotion post from the lower post
of Mechanic. At present, 5 per cent
of the posts in the higher ;rade of
Engineering Assistant in the scale of
pay of Rs. 210—10—290—15—320 —15—
428 EB. 15470, are filled in by
promotion from the post of Benior
Mechanic. There have been repre-
sentations for increasing the quota for
promotion from the post of Senior
Mechanic from the present 3 per cent.

(d) There is no proposal (o increase
the quota of 5 per cent.

Service Conditions of Class (I
Technical Staff of AIR,

709. Shri Abdul Ghan! Dar. Will the
Minister of Information ang Bread-
casting be pleased to state:

(a) whether it iz a fact that an Inter-

(b) i 20, when it was appoinied;



(¢) when it will submit its report;

(e) if #o, the action taken thereon?

The Minister of Information and
Broadcasting (Shri K. K. Shab): (a)
Yes, Bir,

(b) The Commitiee was sppointed
In October, 1085,

(c) It has already submitted its re-
part.

(d) Yes, Sir, it was regeived before
the reporl was submitted.

{e) The representationists werc in.
formed that the Commitlee hod sub-
mitted its repory which is now being
examined.

Mechanics in ALLR

710 Shri Abdul Ghanl Dar: Will
the Minister of Iaformalion and
Broadcasting be pleased to slate:

{a) the number of senior and junior
mechanics in Alj-India Radio who are
drawing maximum of the pay;

(b) whether it is a fact that a large
number of qualified and experienced
mechanics have left All-India Radio
due to less scope of promolions,;

(¢) whether there is a proposal to
raise the ceiling of their pay scale;

(d) if so, the time likely to be
and

Work-Charged Staff In ALR.
T11. Shri Abdul Ghani Dar: Will the

(a) the total number of work-charg-
ed staff in the All-India Radio who
bave put in more than three years of
service;

(b) how many of them have been
absorbed in the regular establishment;

(c) the number of cases pending;

(d) the steps taken to regularise the
staff amongst the work-charged; and

. (#) if not, the reasons therefor?

The Minister of Information and
Broadcasting (Shri K. K. Shah): (a)
20,

() None.
(e) 20.
(d) und (e). Action is being iaken

lo crealc some regular posts to ab-
sorb them.

Activities of Pak Criminals fn
Rajasthan

T12, Shri P. M. Sayeed:
Shri Liadhar Kolokl:
Shri Shr] Gopal Saboo:

Will the Minister of External Affabrs
be pleased to state:

(a) whether {t is a fact that on the
16th April, 1967, four armed Pakistani
criminals on camel backs entered the

Broadcasiing (8hri K. K. Shah): fa)
and (b). The information is being
collected and will be laid on the Table
of the House.

(e) to (e). The whole question

border village of Gulwali in Pugul,
District Bikaner and looted the villa-
gers;

(b) It so, the particulars thereof;

(c) the steps taken to check such
activities of Pakistanis in the border
areas; and

(d) whether any protest was lodged
with the Pakistan Government?

The Minister of Externsl Afiairs
(8hri M. C. Chagla): (2) and (b). No,
8ir. No such incident gocurred ou



April, 1087, However, an
of a similar nature pccurred
night of 8/9 Apri] at Gulu
Pugal, District Bikaner,

of this incident are as under:

Pak criminals on two cameld
entered Indian territory and
commitied theft of property
worth Rs, 2450 in village
Guluwali on night 88 April,
1987, The criminals crossed
back into Pak territory with
the stolen property.

The Pak border officials were asked
to investigate the case and it wag fol~
lowed up by a Flag Meeting on 13th
Agril, 1967 when the stalen praperty
was returfied Pakistan and was
restored to the rightful owner.

(c) Patrolling on the border has
been intensified to check the infiltra-
tion of criminals.

(d) In asccordance wilh Ground
Rules, reports about such Incidents
are lodged by the Border Security
Forces with their opposite Border Post
Corgmander who acknowledges the
receipt and then informs the nearest
Police Station In his ows country
who make necessary efforts (o recover
the property. After recovery, the
property is handed over o the border
officials on the other side. In this
particular case, the stolen property
was returned on 15th April 1967 and
as such no other protest was lodged
with the Pakistan Government,

ef
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Intrusion by East Pakislan Armed
Forees In Tripura

(a) whether » party of East Pakistan
Armed Forces intruded into the Indian
territory In Tripura on the 10th April,
1967; and

EE,
P
Y 3
i
g
:i:

2

#bout two hours. Dur Yorces acted
with great restraint and fired only 138
rounds In self-defence., They also
succeeded in recovering the smuggled
properties before the intruders could
cross into Pakistan.

(b) There were no casualties on our
side. Protesty were lodged with the
Pakistan G t by the Bord
Security Force as well as by the State
Government of Tripura, The Gov-
emmment of East Pakistan sen; @
counter-protest alleging that the Indian
border forces fired on Pakistani
police patrols while the latter were in
pursuit of some smuggler; inside
Pakistan and that the Pakis.
tani patrols had to open fire on the
Indian forces in self-defence.

Pakistan's allegation has been re-
futed by the Tripura Government and
the East Pakistan Government has
been asked to take action on our pro-
test which was based on true facts,

‘Will the Minister of External Affalrs
be pleased to state:

(a) whether Government's attention
bas been drawn to the report about
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ﬁ}wmmm-mu
located;

(¢) whether Government propose to

:‘mmu&hw;

(d) if not, what other help Govern-

ment propose to give to the nationalist
there?

The Minister of Exiérnmal Afairs
(Shri M., C, Chagla): (a) and (b).

(d) the number of cases of forged
passports which have been detected
during the above period; and

(e) how many Indian citizens have
been shipped beck from abroed as

stranded persons?

The Minisier of External Affalrs
(Shrl M. C. Chagla): (a) to (e), The
information is being collected and will
be placed on the Table of the House.

(Indians In US. Dipiomatic Misslons)

716. Shri Eswara Reddy: Will the
Minister of External Affairs be pleas-
ed Lo state:

{a) the total number of Indians
working in the US. Diplomatic
Missions in India;

(b) how many of them are in the

in MNew Delhi and three

Consulate-Generals in Bombay, Cal-
cutts and Madras; and

(c) how many are in the Embassy
or in the Consulates Military Bupply
Mission US1S. and also in thelr sub-
Ofices? .

The Minister of Extermal Affairs
(Shrf M, C. Chagla): (a) 1680,

(b) Embassy
Consulate General at

us

(¢) United States Agency for Inter-

tion Service 230
Chancery =
Peace Corpa ]
Library of Congress 0
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indlan Natiomal Detalned in Pakistan

717, Shri Vishwanalka Memon:
Shri K. M, Abraham:
Bhrl P. P. Esihone:

Shri Umasath:

Bhri P, Gopalag;

Will the Minister of External Affairs
be pleased to state:

(a) whether it i3 a fact that one
Indian National, K. P. Aboo, Slo
Mohamed Eutly Haji is under deten-
tion in the Pakistan Jail;

(b) if s0, how long he has been
under detention; and

() the stepa tnken by Government
to ebtain his release and get him re-
patriated?

The Minister of Exteérnal Affairs
(Shri M. C. Chagla): (a) to (¢l
Bhri K. P. Aboo, S/o
Kutty Haji of Village Veliancode,
District Palghat, was under detention
in Pakisten since 1964. He was relvas-
ed and repatristed to India on 1Eth
April, 1967,

Goodwill Misslons

718 Shri 8. R, Damani: Will the
Minister of External Affalrs be pleas-
ed 10 state:

(a) whetber it is a fact that Good-
will Misgions were sent abroad by
Government during 1066-87; and

(b) if so, the details thereof?
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during the Indo-Pak. conflict, have
been worked out; and

(b) if so, the detalled features
thereo!?

The Minister of Defencs (Shri
SWarkn Bingh): (a) and (b). No, sir,
The details will be worked out by
the Committee set up for the purpose
on receipt of the approval in principle
of the Dethi Dovelopment Authority
1o the site selected

Recognition of new Government In
Greece

in Greece established after the mili-
tary coup; and

(b) if mot, the reasons therefor?

1380

(b) the steps taken to increase the
number of publicmen as heads of gur
missions abroad; and

discontinue
Ambassadors from amongst the party-
men?

The Minister of External Affales
(8hri M. C. Chagla): (a) At present
there arc 49 career diplomatls snd 13
non-career persons accredited a8
Heads of Missions to ong or more
countires, The 13 non-carcer
include non-officials, non-1FS, off-
cors and  retired Defeoce Services
officers,

(b) and (c). Appointments as Heads
of Missions abroad are made by Gov-
crnment on grounds of experience and
suitability. In diplomacy, as n any
other profession professional men, If
suitable and availab'c, are mainly
thosen for such assignments thougn
Government are frec 1o choose djstin-
guished public flgures from other
wolks of life for specific diplomatic
assignments, as has been the practice
sinec independence. This will con-
tinue,

Indlan High Commissicn in Londen

723. SBhri Baburto Patel: Will the
Minister of External Affairs be pleas-
ed o state:

(a) whether Government are aware
of the pocessily of effecting economy
in the expenditure and personne] em-
ployed by the Indian High Commission
in London;

(b) whether it is a fact that Forelgn
Service Inspectorate officials propese
to visit London to examine the possi-
bilities of effecting immediate ye-
and economy in expendi-

(u) the present proportion of career
diplomats and publicmen in our
Toreign Service st the level of heads
of diplomatic missions;

ture in the Indian High Commission;
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(d) the percentage of this annual
drain that is likely to be saved by
economic measures?

The Minister of External Affairy
(Shri M. C. Chagln): (a) Yes, Sir.

{b) A team of the Foreign Service
Inspectorate—a  Joint Secretary each
from the Ministries of External Affairy
and of Finance—have already inspect.
ed High Commission during March.
April, 1967.

{c) The number of persons employ-
ed in the departments of the Indian
High Commission under {%¢ adminis-
trative conirol of the Ministry of
Ext‘ernal Affairs is 371. The annual
expenditure on their poy and allow-
ances is Rs, 60.19 lakhs .\d Rs. 26.55
lakhs respectively.

Information regarding officers and
staff under the administrative control
of other Ministries is being collec.ed,

(d) The repord on various aspectx
of economy is still under preparation
angd Is expected to be ready shorily.

Iacentive Bonus Scheme la Ordnance
Factorles

724, Shri 5. M. Banerjee;
Shri Madhu Limaye:

Will the Minister of Defence Be
pleased to state:

(a) whether a final decision has
been taken to extend the incentive
bonus schemg to more categories of
workers in Ordnance Faclories; and

(b) if mot, the reasons for the delaw?

The Minister of State in the Minls.
iry of Defemce (Shri B, R, Bhagat);
(a) and (b). This case is under exm-
mination, Tt will be some time be-
fore a final decision can be taken mg
the question of extension has to be
considered with reference to similmr
facilities available to employees of
other Ceniral Government Undertak.

ngs,
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Uranlaw Deposiis ln Himalayay
Begion

725. Shri Manibhai J. Patel:
Bbri Ram Kishan Gupts:

Will the Prime Minister be pleased
lo state:

(a) whether It is a fact that Uranium
deposits have been found In the Hima-
layan region;

(b) whether Uranium has also been
located in Bihar; and

(c) if so, the details ther:of along
with the esiimated peserves?

The Minister of State in the Depari-
ment of Alomic (Shri M. 8.
Gurupadaswamy): (a) and (b). Yes,
Sir.

(e) Uranium bearing ores have peen

discovered in the Himalayan Region
of Himachal Pradesh ang of Uttar
Pradesh, However, it is piemature to
assess the reserves at Lhis stage,

A large Uranium mine is being ex-
ploited in Jaduguda in the Singhbhum
district of Bihar, Other deposits in
the Singhbhum district are being ex-
plored ang developed. Deposits al-
ready located are adequate for our
programme of atomic power projects
in the foreseeable future.

Educational Telovision

726, Bhri D, C. Sharma: Wil the
Minister of Information and Broad-
casting be pleased to stale:

(a) whether the feasibility of a pilot
project for Educational Television
through satellite has been under dis-
cussion between the Government of
India and UNESCO;

(b) it 30, the outcome thereof, and

(c) the stage at which the matter
stands at present?

The Minister of Information and
Ymﬂr (Bhri K. K. Bhak): (=)
‘es, Slr,

(b) mud (c), The mattar & stifi
under congideration of UNESCO,
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Amistance to families of Civilian

the required information Is placed on
the Table of the House. [Placed in
Library. See No. LT-425/67).
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Purchase of Tanks by Pakistan from

West Germany

.

>

B. Vajpuyes:
8. Sharma:
Gopal Sabee:
Bhushan H
Nand:

Will the Minister of
Affairs be pleased to state:

(a) whether Pakistan have sought
to buy In West Germany about 800
American made M-47 tanks which
Bonn's Forces no longer need;

(b) whether the attention of U.S.
Government has been drawn to this
deal; and

(c) it w0, the reaction of US. Gov-
ernment in the matter?

2

EEFEE
;!!

Erxternal
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The Minister of External ANairs
(Shri M. C, Chagia): (a) to (c). Gov-
ernment are not aware of any direct
attempt made by Pakistan to buy 600
American made M-47 tanks from West
Germany. However, it was reported
that Pakistan was negotiating through
0 third sountry to buy 200 odd Ameri-
can made M-47 tanks from West
CGermany. We took up this question
with the concerned Governmenis ex-
pressing our apprehension that these
tanks may find their way to Pakistan.
According to our information the
transaction did not materialize,

Homes for Invalld Ex-Secvicemen

731. Shri Sharda Namd:
Shri J. B, Singh:
Bhri Onkar Lal Berwa:
Shri Ranjit Singh:
Shri Indrajit Gupta:
Will the Minister of Defence be
pleased to state:

(a) whether a scheme to set up
homes for invalid and old ex-service-
men has been formulated;

(b) if o, the main features there-
~ of; and

{¢) the locations of such homes?

The Mimister of Defence (Shri
Swaran Singh): (a) A proposal to set
up g Paraplegic Home in the North on
the lines of the Red Cross Home in
Bangalore is under consideration of
Government.

(b) and (c). The details as well as
location of the Home yet to be
settled.

are
Theft of Tyres and Tubes
Palam Airport

738, Shri Bharda Nand:
Shri J. B. Singh:
Shri Bharat Singh Chauban:
Bbhrl Ranjit Singh:

from
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tyres and tubes from Palam Alrport
and rtate;

(a) whether the investigation into
the theft of tyres and tubes has since
been completed;

(b) if so, the details thereof; and

(e) if not, how long it will take to
complete the investigation?

The Minister of Defence (Shri
Swaran Bingh): (a) and (b). The case
is still under investigation.

(e) The investigation is likely to be

completed shortly but no definite date
of completion can be indicated.

Talks with Nagas
733, Shri Bwell:

Will the Minister of External
Affairs be pleased to state:
(a) the progress made so far in the

talks held by the Prime Minister
with the rebel Naga lsadsrs;

(b) when an agreement is likely
to be arrived at;

(c) the number of violent incidents
in which the Maga rebe's indulged
during the last six months;

(d) whether it has been brought
to the notice of the Naga rebel



1387 Wristen Annoers JVAISTHA 8, 1000 (SAKA) Written Ansoors 1308

solution, the Govermment of
have expressed their willingness to
hold further talks.

(a) whelher Government's atten.

House. [Placed in Library. See No.
LT-426,67].
(d) Yes, Sir. They either denied

of Western powers in  applying ‘he
sanctions; and

(b) if so, the steps India propose
o take in cooperation with the

The Minister of Extermal Affairs

December, 1966, have so far failed 1o
produce the desired results mainly be-
cause South Alrica and Portugal have
refused to co-operate in the application
of sanctions against the illegal Semith
Tegime.

(b) India has always whole-hearted-
ly supported the African countries in
their demand that Britain, which
legally responsble for restoring Consti.
tutional rule in ia, should use
force to bring down the illegal regime
if economic sanctions fail to schieve
this. We cantinue to support that
demand, Our entire attitude towards
this issue is completely in aceord with
progressive African thinking,
Walk-sut by Indian diplomats from

& reception in Peking
735, Shrl Hem Barma:
Shrl Burendranath Dwivedy:

Will the Minister of [External
Affalrs be pleased to state:
(a) whelher it is a fact
walked out of

]
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Utitisation of Services of Army In

Will the Minister of Defence be
pleased Lo state:

(a) whether the services of the
Army have been ufilised in relief
operutions In the famine-stricken
areas of Bihar;

(b) the specific jobs on which the
Army has worked so far; and

(c) whether any tube-wells have
been sunk with the assistance of the
Army?

The Minister of Defence (Shri
Swaran Singh): (a) Yes, Sir.

(b) and (c). The Army has helped
to bore 14 wells so far of wvarying
capacity which will provide water for
drinking as well as irrigation. Boring
of three more wells is in progress.

A medical team consisting of 23 per-
sonnel drawn from the three gervices,

including three doctors, is due to be.
gin relief work in Gaya distriet by
the end of May. The Medical Team
will also run & free kitchen to provide
each day about 300 meals to sick per-
sons.

wwaree! F  fownew

735. ot TW WOM: W7 gwn
st wamow st oy wary W §O w4
fam

(%) ¥m & vl sy wa Wy
wTdl §, www-gen gwifew ge
qrdt wEraTeEl o e @ g
at

(@) x4 1966/67 ¥ e
WORIT ¥ 57 aaraTeEl w1 g fead
g &, wawr-wa, fawrew for ?

g it serew ey (ofy §o Wo
) : (%) o (@), FETTCaEi
Forrif aferwrd o wifirmy §, & w@w o
wifaagearfra draf g —

o WA 1966-67
o ar & fawmer
T Wi ger
aat ar qwie fad-
aferwrat wrem &
%t et gra fed |

oy Y

firaret wr

bl

2 3

L L1

Ll
45,34,1869
9,38,813
49,124
4,67,71%
2,99,671
1,014,007
2,97,933
2,94,240

2,356
2,276
33
604
612
654
300
543

1131438 |




60,308
18% 1,323,310
31 -
447  1,98,381
328 1,30,30
800 2,70,573
65 14,278

'Indian High Commissioner in Dacen

140. Shrl Bwell: Will the Minister of
Extersa) ADairs be pleased 10 siale:

(a) whether his attention has been
drawn to the reports in the Press
that the hotel room of the Indian
High Commissioner in Dacca, East
Pakistan, was bugged in the presence
of the High Commissioner;

(b) whether any report has been
called from the High Commissioner;
and

{e) whether any protest has been
lodged with the Government of
Palistan?

The Minister of External Affairs
(Shei M. C, Chagla): (a) According to
some newspaper reports, telephong
repairmen came to the suite in which
the High Commissioner was staying
oatensibly in order (o check the tele-
phones there and in the rooms direct.
ly below on the lower fioors, for nak-
ing some adjustments, without rraliz.
ing that the High Commissioner nNag
already arrived and wag present there,

(b) Yes, Sir.

(c) Our Missions in Pakistan feel
that telephone conversations of the

with the Government of Pakistan.

Sainik Housing Colonles
741, Bhri Hem Raj: Will the Miniy.
ter of Défence be pleased to state:

(a) the pumber of Sainik Housing
Colonies propased to be put up in

(d) when its ﬁouu-uet!o.hpn-
posed to be

The Minisier of Defence (Bhrl
Bwaran §ingh): (a) B0 stations have
been selected, apart from Delhi, for
the Arst phase of the Scheme for sett-
ing up Sainik Housing Colonies sl
over the country. A list is laid on
the Table of the House. [Placed in
Library. See No. LT-427/67].

(b) Land has been acquired at Dehra
Dun and Goa with funds collecied from
members. 800 developed plots have
been promised by the Candigarh Ad-
ministration at Chandigarh,

(c) and (d), No progress has go far
been made and it is not possible 2
indicate whepn the Sainik Colony at
Palempur is likely to be set up.

Anti-Indis Propaganda by Pak Radio

743, Shri Samar Guha: Wil] * the
Minister of Informaiion ang Broadcast-
ing be pleased to slate:

(a) whether it is & fact thar Pak.
istan Government have recenlly inten-
sified anti-Indian propaganda over
the Radio Pak.;

(b} whether it is also a fact that
Radlo Pak. has conceptrated ity pro-
paganda mainly on Kashmir issue;

(¢} if so, whether Government
have taken any effective steps to coun-
ter such Pak. propaganda; and

(d) if so, the details thereof?

The Minisier of Infermailon and
Brosdcasting (Shrl K. K. Shah); (a)
Yes, Sir.

(b) Yes, Sir.

(c) and (d). Government have re-
frained from any anti-Pakistan pro-
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pagandy as such, particularly in their
snxiety not to violste the Tashkent
spirit. However, they have naturally
been taking steps to counteract any
false propaganda carried on by Radio

(a) whether, apart from the issue
of desirability of making nuclear wea-
pons by India, Government conaider
it essential that India should not fall
behing other countries jn developing
the technology of Atomic Engineer-
ing: and

(b)whether for keeping in the line
of advancement in Atomic Engineer-
ing and for utilising blasting energy
of atom for pesceful and constructive
id ask the

Economic Bloe conslsting of Pakistan,
Turkey, Iran, Saud] Arabia gnd
Jordan;

(b) whether the proposed economie
bloc is to be followed by a military
bloc of the same countries outside
CENTO;

(c) whether Government have as-
sessed the implications of the creation
of such a bloc for the security of
India; and

(d) it so, the steps being taken o
counteract this mew move of Pakis.
tan?

The Minister of External Affalrs
(Shri M. C, Chagla): (a) Reports have
been received that Pakistan has called
for cooperation and collaborstion in
the economic field among Muslim coun-
tries.

(b) While there has been some spe-
culation about thie formation of a mili-
tary pact between Pakistan and cep-
laln countrles of West Asia, Govern-
ment have not been able to obtain con-

availasble and processed in India?
The Minister of Siate in the Depart
ment of Atomic Energy (Shri M. 8.
‘Gurupadsswamy): [almd(b} Yes,
Bir. We are determined not o lag
behind in acquiring knowledge of
science ang technology for the utilisa-
tien of atomic energy for peaceful
purposes. Consistent with this aim,
the Atomic Energy Commission has
constently under review all aspects
of experimental work

lmlamic Ecenpmic Bise

T45. Shri Balraj Madhok:
Vir Shasiri:
Singh Shastri:

H

i

c.

E
d

I.Ihl:

Will the Minister of External Af-
fairs be pleased to state:

(s) whether jt js & fact that Pakis-
tan ia planning to set up an Islamic

i!;l!

fir ion of the formation of such a
pact.

{c) and (d). The Government are
watching the developments in this re.
gard and suitable aclion iz being
taken,

Defence expenditure

746. Shriy 8 C, Jaa: Will ‘the
Minister of Defemce be pleased to
atate:

(a) whether it is a fact that during
theg lust Afleen years, India's per capita
defence expenditure has been less
than that of Pakistan on the whole;
and

{b) i so, whether the recent Ameri-
can ajd to Pakistan has jncreased Pak-
istan’s per capita defence expenditure
as compared to that of India's?
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far as we can estimate the Pakistmn
figures the position W that Pakistan's
per caplia gxpenditure on defence is
higber than ours. It is too early £0
estimate the effect of recent Ameri-
can announcement on Pakistan's de-
fence budget.

Indlan Navy Stores Provisioming
System

747, Bhri A, Sreedharan: Will the
Minister of Defence be pleased 10
state.

(a) whether any defects in the
working of the Indian Navy Stures
Provisioning systew have been brought
to the notice of Government; and

(b) if so, their extent and the sieps
taken to remedy these delects?

The Minister of Defence (Shri Swa-
ran Bingn): (a) and (b). The fol-
lowing defects have been brought 12

the notice of Government:

(i) Delay in the materialisation ol
Naval stores for which orders
ere placed on the Ministry of
of Defence (Navyy UK,
which does not indicate any
delivery dates with the result
that gtoreg received may not
be fully utilised.

(il) Unrealistic estimates in some
cases for provisioning of indi-
genoug stores.

The following steps have been taken
to remedy these defects:

(i) Indentg are placed on the Mi-
nistry of Defence (Navy),
UK., only for classified iterms
or for those which are manu-
factured under licence from
the UK Ministry of Defence
(Navy) or those available at
concessional prices from thel:
surpluses, Other indents ase
placed on the India Supply
Mission in London which em-
terg into contracts with specl-
fic delivery dates.

(i1} Instructions have been issued
to asseds anticipated ependi-

MAY 129, 1967 “Fritien Arsweny s

3 before re-
mmmmu

Sxinik Sehioo] in Orima

748, Shry Chintammni Panigrabl:
Will the Minister of Defence be pleas-
ed to state:

(a) whether Government are aware
of the compiaints by the guardians of
the gtudents in Sainlk School in Orissa
regarding inadequate food gerved to
the students and lack of proper dress
and clothings of the students; and

(b} if so, the steps which are pre-
posed to be taken in the matler?

The Minister of Stals jn the Minks-
try of Defence (Bhri B. R. Bhagat):
(a) ang (b). Government have oot
received any complaint in the matter
of dress or clothing supplied to stu-
dents of the Sainik School, Orissa. In
the last meeting of the Board of Gov-
ernorg of the Sainik School Society,
the representative of Orissa Govern-
ment referred to the inodequacy of
iha existing diet charges of Ra 2 per
head per day. The Board felt that
this was & general problam related
to the price level and the diet general.
ly availabls in other Public Schools.
Accordingly it decided to carry out g
survey of the diet available in the
Sainnk Schools vis-s-vis the other
Public Schools, the resu'ts thereof to
be referred to the Indian Council of
Medical Research for udvice, A deci-
sion will be taken when the survey,
which is now in progres, is completed
and the advice of the Indian Couneil
of Medica]l Research obtained.

Indians in Bhutan
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appesriag in Tupdharma' d the Sth
May, 1987, published from Raiour;

(b) it #o, the identity of the Officers
who related these tales of woe;

(c) whether the true facts and In-
formation have been obtained; and

(d) the action taken by Govern-
ment in the matter?

The Minister of External Affairs
(Shrl M. C. Chagla): (a) Yes, Bir,

(b) to (d), The Government have
injtiated enquiries to determine 1h2
egrrectness ot the trpart.
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Sulnly Scheal st Eitar (Mywere)

151, Shri 8. A. Agadl: Will the
Minister of Defente be pleased Lo
Aate:

(a) whether it is a fact that ihe
Prime Minister laid the foundation
stonc of the Rani Chennamma Salnik
School for Girls at Kittur, District
Belgaum, Mysore State;

(b) if so, the date on which

the
foundation stone was laid;

(¢c) the date on which the scheme
was sanctioned and the particulars
thereof; and

(d) when the School iz likely (o
=tart functioning?

The Ministey of Defence (Shri §wa-
ran Singn): (a) to (d), On 10-1-1967
the Prime Minister laid the founda-
tion stone gf the Rani Chennamma
Residential Schoo) for girl: at Kittur
in Belgaum district Mysore. The schoo|
is & project of the Stale Government
unconnecied with the Sainik Schodls
run by the Sainik Schools Saciety and
concerns the State Government glone.

Soldiers' SBallors’ aad Alrmen's Board,
Darbhangs

958, Sbhri Bhogendea Jha: Will the
Minister of Defence be pleased o
state;

(a) whether it is & fact that Sol-
diers’, Sallors’ and Alrmen's Board,
Darbhanga does not meet regularly
and does not help the ex-servicemen



and thelr families in a planned man-
ner; and

(b) if so, thy steps taken by Gov-
ermment to improve the working of

notice of the State Soldiers', Sail-
and Airmen's Board, Bihar for
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TU-SETT AT WO | T T T

g & fw ot & o WY g o

P T gR e pefivg @, e gk
o G whufat @ wh & fed
wodt g gl Wt g i o s

N wog o e ¥ W aeR e
wiveper w7 wwY g1 o g 2
fix fatwr sorwm % oft smomre woh
wr ff veww femar T &

(@) ot (w). werad 357

Wi winfal o gaet w
ST

757. ot weww foy Yoy wv
o wal aE A F7 a wh

(¥) s woee & ofiw gow
1 gfer & Jar Frqm &fe wrafot
T woerdt et aelt gEwl ¥ gu
SwTwA & ard F S s Ffgar dac
=k, Wi

(w) afz g, &t saot qwr o
wk?

wfrown sww & oww sy
(sh woxre wwmr): (%) oft
At | Fwerd oA wfafew
¥ IWww W . dw  fg
dfrs winfet & foex ot o
wriant ¥ Wit § frw ey fe
w amieel & faex feqr o &1
wowre ¥ wywfy frg feer da g
afire wiwrdl 1€ g oft « fal-



1405,
W §epR ¥ Ow wrarA B 9T faere
fear ar wr 1

(w) wer adY 35

Co-operative Newspapers

=i
750, Bhri Onkar Lal Berwa: Wil
the Minister of Information amd
Broadeasting be pleased to state:

(a) whether it is a fact that co-ope-
fative news papers are being sel wup;
and

(b) if so, the extent of help which
Government propose to give them?

The Minister of Information amd
Broadeasting (Bhrl K. K, Shah) (m)
and (b). There is no proposal under
consideration of the Government +to
sel up newspaper cooperatives but
such societies are formed on the basis
of individual enterprise, Govern-
ment will be quile willing to extend
fecessary assistance by way of release
of newsprint quota, advertisements,
accreditation tele-communication faci-
lities efc., to promote the growth of
such societies.

Military Agricultare Farm, Kashipar

759, Bhri Bingh Bhartd:
Will the Minister of Defence be plea-
sed to state:

(a) the amount of profiy earned ar
loss incurred during the last three
Years in the Military Agriculture
Farm H? run in Kashipur, District
Nainital, Uttar Pradesh;

(b) whether it is a fact that
Officers get the work done by the local
Peasants on partnership basis and thst
no cultivation work is handled by the
Government;

Written Anywers MAY 20, 1907
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(d) U wo, the action taken by Gov-
eroment in the matter?

The Minister of Defence (Shy| Swa-
(a) There iz no Military
Agriculture Farm in Kashipur, There
is & Remount Training School and De-
pot located st Hempur which
from

it
sepi

;;E'
{E
it
]
57
°%
g EvE

{b) A small portion of land
Dela river bed measuring approxi-
mately 250 acres out of a

Bs

401578 scres has been given un
‘batai’ or cropshare basis. The re-
maining area is handled by the Re-

mount Training School and  Depot
authorities.

(c) No land has been allowed to

(d) Does not arbse.

T ST S, Wy (Swewte)

76 0. W wgrew foy wrelt
war W HAT ay T A g T

(¥) vov 2w & ¥ for %
HORT 22 WO ¥, Ay i fead
zzz fare fed i o 9 W o7 W
aw ferm s qur i

(@) ™ &= & ghrowr et
faem sl aravawa off @ o
ot

(v) wo wrrwEwn wwt # oof
g &

sfrcer Wt (st wet firy):
(%) ool =g wo W, W
W ¥ 2z wiw af www www don
i

dare @ Rt 1966-67 ¥ vk
I wwaT 134 ¥
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Tzzet ot it T W ¥ wiwd
ana ¥ aff T wk,
(w) 44 ¢ wivwy )

(m) =wwa @A & whe v wT
agrerge awr fgar & woerd www
w4 oy fare v e wawEn
gl vt k)

werwere; & dereret o

i
76 ). We wWgwW wEX ;A
g de sarow sdr oy T A

¥ st fu

(%) waa¥l, 1067 & AFT W@
a% wrerwarelr & feedfi 7 & At
garfea wei wrd o qeaeeat ¥ S
sk wir

(w) maewadt sfr e @ ?

gun i surew s (o §e &
wg ): (%) 1 waxdy, 1967 & 22
@t 1967 4% 19)AY FeEdt ¥ we-
aft % feet 431 W swaren feg

(w) ox fraver aor & &
ot ™ few k)

[yrwwa & car war o
gwr LT-428/67]

wad

The Minkstor of External Affajrs
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The Government naturally condemn
mmwimm;min

Aoquisition of land »i Bareda

765, Shri Manibhal J. Patel: Will
the Minister of Defence be pleased to
state:

near Alembic works;

(b) whether the British High Com-
missioner has given no objection cer-

Commission over that land; and

(c) whether Government propose 10
acquire that land for the bridge?

The Minister of Defénge (Bhri Swa-
ran Bingh): (a) A request for trans-
fer of a piece of land from out of the
areg known as the ‘Baroda Govern-

(c)ﬂnut!;ellﬂlinqu-‘llou be-
longs to Government, there js no ques-
tion of acquisition of the land, The

z
§
1
5

MAY 29, 1087
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Tenslon betwoen Arab Natlems and
Israel

766, Bhri Mahara] Singh Bharti:
Bhyi Ram Bewak Yadav:

Will the Minister of External Affalrs
be pleased to gtate:

(a) the steps taken by Government

(b} whether any exchange of views
took place on the SyTia-larael problem
during his recent visit to the Arab
Countries; and

(e) if ®o, the ocutcome thereofy

The Minister of External Affairs
(Shri M. C. Chagla): (a) to (c). I spent
two days in Kuwait and made tranait
halts at Beirup and Baghdad during
my recent tour, Discussions on Arab-
Istael issue; with Arab leadery were
not in the context of the present crisis
which developed later. The Govern-
ment of India is deeply concerned at
the grave situntion that has developed
in West Asin and fully supports the
efforts of the Uniled Nations Secretary
General to maintain peace in the re-
glon.

High Power Transmiiter for Gaubatl
{Assam)

767. Shry Bedabrate Barua: Will
e  Minister of Information amd

Broadoasting be pleased to state:

(a) whether Government propost ic
instal & high-power transmitter st
Gauhati in place of the existing inade-
quate transmitter at an early date;
and

(b) if so, when and what will be its
power in Kilowatts?

The Ministor of Informstion wad
Brosdeasting (Shri K. K. Shah): (a)
No, Bir. Geuhati has enough trens-
mitters of necessary capecity.

(b) Does not arise,
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e qfe g o

768. s PR PR -
MMM?;RW
welt AR ST ¥ At # 7wy,
1966 ¥ wordifesr wer d@wr 764
¥ T ¥ avew ¥ ag wary A1 v
wti fi :

(%) war fqmw goere gra oife
wfr gure weedt T s ¥ At
¥, faek oty ag & g fade
¥ AR ¢ A Wy gAY, IO W AT
oy Y e &

(w) afe g, @ wi v o

]

(7) 3@ o wowre & ¥ -

(%), (=) (7). 7
T4aT 1966 W1 T few o & am,
fadw warsw & oo Tew WAt A
% wifw o & feww ax—dn fs
wg g & WA A wrofEt 9T wEe

*
E|

3
P

Gheraog in
West Bengal

wret ¥ v ¥ wf w | & Wk
nafgtt

1412

1210 hra

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Arizcen InToireneycs sy Usaow Homa
MINISTER IN REGARD TO “GHERAOS™ IN
Wrsr Bromcar,

Shri Yash Pal Singh rose—

«ff st wee  (graw) - i
STAENT T TWIE | 9TV AT wew,
it quere fag, w1 faw wfrmaefa
wrs-age & freg wr afiws w0 o
ety € §, it faegs OF ge §
# wit wry & wrofaw W war ar g fir
am ¥ siwg & vy fe g A da
AT STITET ARy ¥ gee
g1 TrfEy W1 a1 3w & A s
siy-RTT oeT wfeT 1 oo W
waTwg &1 g § st srmer-
e & war 4 ¢ “fieedy ot
o s ¥ fTw § owew, W
fis e caTempr-STy & W €
T & Ak & i gy Wt
sfon gevds & Frder v e
g fe o & & wv sarmeder-wemy
# "ofily damer iR gEt Te)
S & gwow fesfir” w1 v s,
a1 & 3ok s & Wy Eoere oY
sftrfsar arrn g &1, A fs e
woerdi ¥y Fegrn ay & o
W sty grw § e ger
wfgg o 9% gvn TRy TEY W
wegafr € wq)
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Shri Hem Barua (Mangaldsi): I
have submiited a starred question omn
thiv particular subject.

Mr. Speaker: It is guite poasible, I
agree,

ol wwvw o (RwO0ger) o e
wgYey, & wfrwadia A% 7p &
freafafas favg * wig gz w4y
®r =07 feamr § o andar s
s g i ag xa arv i o 1w 3

“qfiwdt darm ® CGow & ameer
# ¥tw qg-w1d wat w1 wiqy geww
Fa1 fe Aot qat & war gy 27 )

The Minister of Home Affairs (Bluri
Y. B Chavan): As Members arc
aware there have been a very large
number of gheraos since the beginning
af March lasl mostly in West Bengal
but in a few cases also in certain
Other States. These gheraos involve
wrongful confinement of supervisery.
managerial or other parsonnel and in
many casés also criminal trespass.
These are all cognisable offences under
our criminal laws. Some of the
gheraos in West Bengal had occurred
in Central Government establishmenis
and underiakings, departmenia' or
corporate. It had come to our motice
that certain political parties and trade
unions had been instigating workers
Lo take the law into their own hands
instead of using the statutory machin-
ery provided by labour laws for
redress of grievances. It had also
come 0 our notice that the police
were unable, (Shri Ranga; Umblc md
unwilling) for various
afford protection to f:iti:lmu lub\ioeud
to gheraor evep though it was their

ed widespreag concern in the public
mind and caused misgivings =and
anxiety to the Central Oovernment.

Therefore, when I visited Calcutta
on 18th and 19th of May, 1987 in con-

MAY 29, 1087

in West Bengal

nection with the meeting of the East-
ern Zonal Council, I took the oppor-
lunity to discuss the problem with the
Chie! Minister, West Bangal. I may
add that 1 had spoken and written to
him earlier aiso. Ihmrhlt tlul
the makler was of wide

1414

itsell 1 may, Sir, with your permis-
sion, read out the relevant exiracts
from my speech at the concluding
session of the meeting:

“1 take this opportunity to
express the deep concern of the
Central Government at the indus-
trial unrest in West Bengal and
the particular form in which It
is finding expression. In recent
weeks the '‘gherac’ has become a
movement, It is no longer a
matter of isolated, spontancous,
demonstrations of briefer duration,
and It ha- givén rise lo fear and
sensy of insecurity, We are aware
of the problems of workers and
the hardships caused to them by
retrenchments, lay offs, etc. We
have full sympathy for them and
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1 reiterateg these views at the Perms
conference later in the after-noon.

I submit, Sir, that shere can be no
justification whatever for consider-
ing an appeal and advice of this kind
to uphold the Constitution and the
rule of law ms intereference in the
affalrs of a Staty Government, In-

Some hon. Members rose—

Mr, Speaker: If points of order arc
raised, unfortunately it is only the
Chair that has to deal with it—not the
Minister. Mr. Mukerjee,

Shri H N. Mukerjee (Calcutia

to a particular matter. here in
this House reference to law and order
matter which pertains entirely lo the
State Government is not permissible.

might be relevant in this matter is
not in a position tp give any kind of
answer to the accusatloms which are
quite implicit and explicit n what-
ever he has mid P |
song).

3

Mr. Speaker: It is not as if we are
referring to a particular gherao.

[-]
-
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MAY 20, 1907 in West Bengal

Gheraoy
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Barl 8. M. Banerjoe (Kanpur): May
I Invite your attention to the Calling
Attention Notice and the wording
. It says:

Calling Attention Notice. It is we,
the members, who have done it. The
specific question asked ls whether he
interfered or not He should have
said, “yes" or “mo".

Shri N. Dandeker (Jamnagar): Can

the hon. member say what the Minis-
ter's reply should be?

Shri 8. M. Banerjee: ] know Mr.
Dandeker iy guinst ghersos. My
point is, the hon. Minister has laken
this opporfunity to damn the West
Bengal Government, why are en-

gheraos

JYAISTHA 8, 1888 (SAKA)

n West Bengal 1420

depends on whether this gherso is
primarily a law and order problem or

have a law and order
agree. If he had come
before the House with reference to a

made it clear more than once that if
any particular gherso becames a law
!ndnrdorpmbhm,mf'ﬂlhhﬂ*
course to the procedure

deal wunu-euwmdamr problem.
So far as the labour problem is con-
cerned, hig colleague has been in
communication with the State Gov-
ernment. In the standing labour

28

H
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Mr. Speaker: No. I am allowing
only points of order.

!
i
£
:
§
1
§
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§
g
]
58
et
:

It 100 people go, it is
called gherso, Where does the ques-
tion of law and order come?

Mr. Speaker: He must get the cor-
rect answer from Mr, Dange outside
the House.

ot s foy ;. & @ UE-
st ot ¥ ag WAt wrgen § Fr wow
& fis oy iw ¥ @oiz @, W IR
st g qedl w1, A @ F
fafrere B, sivrin & ¥t &t wifew
w1 o oY st g § fe sl
R ¥ itz & 9 ¥ ww gy §
gewft ok @ o v gur ko
A wA At e W s wT
& fis ww wiw aar & o Wi o
e 7T @ e WYX W § get T
frramoer aff €ven, ot sy @w Fow A
Ladatiadnd o f o

Shri X. B. Chavan: Sir, as I men-

g?
2535
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co-operative methods.

ot mwretw feg :  womw s,

Some hon. Members rose—

Mr. Speaker: Shri Madhu
Limaye . . .

Shri Jyotirmey Batu (Diamond Har-
bour): 8ir,.... ;

Mr. Speaker: Only those who have
tabled the Calling Attention Notice
can be allowed to put questions. That
is the rule. 1f I am to make an excep-
tion in the case of the hon. Member,
then there will be no end.

wETw wghw, § Iy A W
g fir ot mgiwm & wrg wrtw o W
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dfiewrr ot fer wrawl & wweiw
fer k1 wre e ¥ st wew &
ag o guar Wi § fe wwe fedlt
wrear w wife ot wffafrs g
tsmvispemnk hraw & aw
angfge oo o wt, qut ot sapdd
werwt wigx § 70 1 F, At W
mreree @ W g @, 31 ¥
dul w1 www i oo oand, o s
Sy w8, fow w1 o A o B,
o ag wrdvy o §, o7 owr ag gy
§ fr @i 3 ® gfom ool & fears
daf v woere ot s & faars
e erint e’ wfeay
o e g S OT g EwEt &
37 =t & et & ay ww fwar o ot
34 & wire ot wg vmA qF § 0
& wgn wgw ¢ fw ow gfam wiv
wAafaw wienr gt w0 fww §
T TA T G4 TR T Gwiw wrek o
war wfgwre §, e fox wroe & et
e g T} R, W wg 4w W qO
watar ¥t |

Shri ¥ B Chavan: The hon. Mem.
ber has dersiood pletely
what 1 have said, There was no
question of giving them any orders.
Then, , what article of (he

o wy fomd - B0 A W
it § | & feft wvr W o
s w1 wh wmww &
wrre wifee @ fors frar,  Wfier
ok frwwr & e are aYew
kogrdt

“1 may add that I have spoken
and writien to him earlier also”
oY wrre aifeer w1 ovE merwr @t B o
ek # wg AT w47 9T oOw V™
R oty wgvem & wferiom @
vit b 1 # wgm g fe y wfewr o
urerd waymtd faa & woww agA ww
Aeg w1 e fE@ R

Shri Y. B Chavan: Well, Sir, if the
hon. Member wants 10 know whal are

the obligations under the Conutl.
Tution. .. .

oft ww fomiy © & Y o g o
o W 1 A

Shri Y. B. Chavan: He i omnl-
present snd omniscient.

TR Tt WAl
g fiwr et e gy W
7o ®) v kA fer o owiwr w1
ek i 7



Shri ¥. B. Chavan: For that matter,
1 would refer the hon. Member to
article 256 of the Constitution which
refers to the obligations of the Biates
and the Union. It says:

“The executive power of every
State shall be so0 exercised as to
ensure compliance with the laws
made by Parliament and any
existing laws which apply in that
State, and the executive power of
the Union shall extend to the
giving of such directions to a State
as may appear to the Government
of India to be necessary for that
purpose.”

oft wy foed ©  uw frdw o ATy
wER | ko T o e
ff Twwow W WO
a8, W (AR W f

Now when 1 am on my legs
should he lose his patience instead of

uwni-&u 1426

W .. (vewawr) | & oo w®
§ % w TR wTU 256 & W
fordm frmr k7

Mr. Speaker: No, please. I am call.
ing Shri A. K. Gopalan,

Shri Nambiar (Tiruchirappalli):
How could the Home Minister of the
Central Government refer to the law
and order position in a State....

Mr. Speaker: 1 have called Shri
Gopalan. 1 would request Shri
Nambisr to sit down.

Shri A, K. Gopalan (Kasergod): May
1 know whether the Home Minister
presided over the Eastern Zonal
Counci] meeting where In his opening
speech while he did not mention any-
thing about the gherap in his conclud-
ing speech he suddenly made gome
remarks gbout gherao and while in
the conference of Chief Ministers he
did not even care to ask the Chief

thing happened in
Howrah incident, and the Minister for
Law and Land Revenue, Shri Hari
Krishna Konar, who visiteg the
Howrah police station said that it was
most surprising that plainclothesmen
assaulled people inside the thana



JYAISTHA 8, 1880 (BAKA) in West Bengal

%

Mr, Bpeaker: He is asking a ques-
tion; Let him do that. After that you
can raise 8 point of order. [ will allow
you

Shrl Namblar: Has his bandage
anything to do with gherao?

Shri E. K Nayanar: 1 asccuse Lhe
Home Minister of instigating the
Bengal Police against the Bengal Gov-
ernment when he said that the pal
on their own should take cogni
of this as that is provided in \he Cons.
titution. May I know what is pro.

the

i%
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[Mr. Speaker]
afraid, we are going astray compiete-
ly.... (Interruption). You need not

read the Constitution.

Sari E. K, Nayanar: The Constitu.
tin says:

“If the President, on receipt of
8 report from the Governor of a
State or otherwise, is satisfled that
a situstion has arisen in which
the government of the State ean-
not be carried on in accordance
with the provisions of this Constl-
tution, the President may by Pro-
clamation. ...",

If there is 3 law and order problem,
it is for the Governor to report....
(Interruption). Why should the Home
Minister instigate the police? I want
« cutegorical reply from him. .

Shri Krishna Kumar Chatterjee: Un
a paint of order, Sir. The General
Secretary of the Communist Party,
Marxist, Mr, Sundarayya made g state-
ment in Darjeeling not about the
Railways but sbout the gherao....
(Interruption).

‘Mr. Speaker: There ix no point of
order.

Shri Krishan Komar Chatterjee: He
sald thag it is certainly political motive
which is originating a gherso in
different States and he warned the
State Ministers that it is merely law
and order question. . .. (Fnterrup.
tiony).

Bhrl Numbiar: [ want 1o know whe-
ther there is any conneclion between
his bandage ang the gherao? ([nier-
Truption) .

Mr. Speaker: It is a railway accs
dent; it has nothing to do with the
gherso. .. . (Interruptiony) .

An hon. Member: On a point of
order, Bir.

Mr, Speaker: Order, order. Every-

Yody iy raising » point of order which
las no bearing on the subject. This

«. (Interrup-

ed. (Interruption).

Shri K. M. Abrabam (Kottayam):
The reality is this, When the Home
Minister went to Calcutta, in the Con-
ference and to the press, he denounced
the gherao form of struggle. The
Rherao form of struggle is a lawful
form of struggle as strike or satya-
grah or picketing. But by denounc-
ing this form of struggle, he is rally-
ing the managements behind him and
also instigating the police to act
against the Government. Is he intend.
ing thereby to start a liberation strug-
gle as was done in 1858 in Kerala®

Shri ¥. B. Chavan: [ think, I have
answered most of the points. The
oth:r point is a hypothetical guestion.

Mr. Speaker: That is all. We now
#o o the next item. Shri Hardayal
Devgun,

24AD hrs,

MATTER UNDER RULE 377 RE.
ALLEGATIONS AGAINST MINIS-
TERS BEING IN PAY OF THE
BIRLAS

Shr] H. N. Mukerjee (Calcutta North-
East): Sir, before you proceed, may
I make a submission? 1 had given
notice under Rule 377 regarding the
report that & member or more of the
Cabinet is in the pay-roll of the Birla
house. A great deal of comment has
Already been made on the report that
appeared in the papers,



I
" Rule 377

Mr. Bpeaker: | have seen it. Mr.
Madhu Limaye also wrote to me
Mywﬂymm

other Members also—I do not
Mrll.ll.hnln-ufoﬂ-'

other things to find out whether any-
thing has been done, as to who is in
the pay-roll of Birlas and all that. 1
cannot give a decision off-hand. I am
allowing a Call Attention Notice
tomorrow and, I think, they will be
able to give some Information.

Shri H. N. Mukerjee: We have the
right to have a full-fledged discussion.

Mr. Speaker: Thai is a different
matter, Jf you want to have a full-
fledged discussion, you will have to
adopt some other method. The Call
Attention Notice gives only the pri-
vilege of pulting a question 1o a few
Members, 1 can call only those whose
names have been pul on the list. But,
for the present, 1 have admitied it
as a callaitention because It cannot
be a privilege motion.

Shri H. N, Mukerjee: My submis-
sion is....

Mr, Speaker: It is now done
Tomorrow, we shall discuss, not now,
I have called Mr, Devgun,

oY wy fowdt (witr) . & fafwira
FarHRX ET R
Mr. Spesker: [ would not allow

anything on that subject, That is a
subject which 1 have taken a deci-
sion now.

o) oy fomd :  cxTATE-SETE
sk o

Matter under JYAISTHA 8, 1880 (SAKA)
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First Report (M,)

call-attention; this has nothing lo do
with that call-attention. My submie-
=ion is that you agreed in this House.

Mr., Speaker: 1 have called Mr.
Devgun and he is on his legs, How
can Mr. Banerjee say now that bhe
wants (0 raise something else®

Mr. Devgun.

12.52 brs.

MOTION RE. FIRST REPORT OF
COMMITTEE OF PRIVILEGES

ot govETY e (qu foedr)
weaw wfera, e, & genw ot
| -

‘fr tamrewrr afety & v
wfaidma a7, @1 .2 wE, jus7 W@
aat & aw fear o @, fearr femy
o
Mr, Bpeaker: Just a mi Only
half an hour iz allowed for this, We
should finish it within half an hour—

ten minutes now and asbout Afteen
minutes after Lunch.

ot pramrs T T
wgrea, dmiE o9 wi g o9 qEy @
TR B, €F T & ow Wiy meew
vandi gz A, w0 wie 6 Aag
waa & mua frrgary fear am, o
| W for  wfwwsfra
Fumw et ot e mEw W ol 9
A ¥ fraw 229 W7 230 ¥ wmeT
Tt R ew v w1 wlT o7 w1 gu T
wrn fuemet soofgm o, vy agt i formr
ufrert T8 ww=w ® wAww g
gofhm 7 st w7 @@t v frsrrfuer
wT WV FHTAT AAT |

THWAHT 9T FT ¥ [ qy-met
ot & wm fie s o € frrenr it
fenqy mar, afew ay =9 Moy ge
T T i e s A v @
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[ grever dwaw)
L yrdr b e Ay R

TN ¥ v vF wrawy fedefirerc
afefer & ayi fear nar ot 3w W
wfrkex 22 wk ®1 ¢ mow & ww T
Ay gqafiiqn ¥ frad naa
wift R ety At wg e o
g4t ¥ & qv% wemsn & Fear ofiewifrat
% wawT ¥ ford o 39 9 ot
A W wifen € whraer § ans
w2t k fe 3w for ami @ w1
fratr fearnv e et ar a6
® ek a3 we) a7 7% wrr § vy 4y
77 fag gty & 34 9 g 97 vy
It yaredt k faar divge
ol Wt ar g i

74 wfawea & g a7 ax sH
af ) v frawi = wqarr  faar
wfowifea) &1 30 Frarh %1 0 o
NIy W T EA 9T ¥ Ofr i o,
afeywrgadareyn

fedmfurre afafy & 2t wrd-
it gl 39 & fr %4l w1 o & e
w1 A aeire &7 & gart AR
wr b dar fe &k ownr A,
X WA A T AT @ oary f6d ah
¥ 5TR & opr R At ¥ w0 wwee
¥t b, & 72 &1 77 fadrd) A
FoNngssmiaist A
AT T 6 W F1 {IAH A E o
w1, @v sfrerfo 6 ave Fg oo
T o @ ook g o fainrd
3 ¥ fryy dare g

™ sfmien X o ot woAw g
biw mpi Wt oedieafea, Afased
o gfien  afawri) ien Tex & W
&T O § o7 T TTETT N7 4K Herw
fexqwr F3xar wf vt B
AN § 0w ATt s wt frrerre
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Fear aar | 3w Wit ¥ var o, e
3% W el & ave e fer
mr o AT sew o ey
SO & fay my, R wer Wy 9
wearyw ¥ foer bw fwwr | o i fark
RN R 5w
W, ww ot o owore wit
W T T A7 wfufr & o et 7
T & ATy wwr ¥y e wy fe
37 % freerte fwy mqy on spay ft o
AT I € g wrr W ol o ey
w130 wifgy Y, Afer am & ofew
e § ¥ G wdv f e
frast & wyare yw kot i vn
!r'lu'h'nimu’ln!ﬁ!['m
o ¥ fam e it 31

& forar w7 wren ¢ e ow gw
fosw o e T it k0 fes
¥ ot sarg-sawewt B, a1 W1 T wnr
fzmma §, a0 ® o% ®f 3w o
& ap ot gw foir ¥ o 0 & A
w wtr & wfa saprr fwar
t W e g wfge
fis fa=ft & wne (W), ami & s
m o, ey warwm o
e s7@1 ¢ Wiy oty o T
® vt arfin qoe wiw & oW oW
THA TET IR jo7 W |5 ® WY
firrme fer m, faw & iy A
w faoreer fem wrr 81w Am
T TIAT A KT T A AwAE &
o w, A7 dfweet & a7 o awrad
oA W gt few
& vy w7 B, oy o orf o &
TR SN AT S MW A
wTHT ot ot fE 34 wrweET & oA
wgr ot dfagl ore owirgfer ¥
¥e qure gem o Afer aw oy
& wrefust o7 ooy O & faw dure
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£, o ow e w1 e Wi S s
wat §, o wgt OYE oY e R W
wrw it &

dwr fe & v &, Wt &
sfewfont ¥ s gt o7 % ey
ot g fariardy &t o Wl v o
Rrwfre wrew o foorgerr wft fan
mar Wy, Afea yw wRE 3 AR de
fewr & fix nr o wwew w7 frrenT
foqraqi AT 1 YW AT R qE AT
T ot @ Wk % b e W e
*1 ¢W WA @ W1 %7 WA TN TET
¥ forg wt st g, T
w4t wrfew

& w7 i arvr qw AA ot 7w
gt § s A uq At i O T
ezt

Mr, Speaker: Motion moved:

“That the First Report of the
Committee of Privileges presented
to the House on the 22nd May.
1067, be taken into consideration™

Now, Shri Shrichand Goel. He may
speak for aboul two minutes now
and continue his speech afler lunch.

Shri A. B. Vajpayee (Balrampur):
Let him start his speech after lunch.

Mr, Speaker: All right. We shail
now adjourn for lunch and let him
begin his speech after lunch,

1258 hrs,

The Lok Sebha then adjourned for
lunch till Fourteen of the Clock.

The Lok Sabha recssembled after lunch
ot Fourteen of the Clock

[Smm C. K Buarracxasrra in the
Chair]

Report (M.)
MOTION RE. FIRST REPORT OF
COMMITTEE OF PRIVILEGES—

condd.

ot shww stem (wibg)
wrpfr wwrafy W, WT 39-
o A § uewnm # W
ferafeee sfafr o ff, 35w gm
afrier ga W wmAE AW b
forr grge W afosw wew W
wer qv fewrr v & = ofwfw &
wym wfmien yafeer fen R, & et
wuré ¥ g & sowen § fe e
& gwirg swrft ¥ oA ww W

o ot afrmr e ® fad
fiste fan v &, mqy fre amTes
m w31 ofemd € el
fawr Awg og ww T AR WTER
garay fs o TR TEA € wom-
o weey o e o AR &
WO AT YW FEA T SAST  WTETL
@t onf v AR & wf @
m ox fowfiee o e B
wow At | & oy mwww f fe owm
fiyw afrardl & e, oW W
¥ cogrwl ¥ g o qae §
it Mgl TN & o W e
qred § A G S WTOE
t fs fedt it g 7 forremlt 12
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might have an [dea that because 1
have already expressed an opinion,
whatever T will say here will be
I 1 by the opinion which I have
expressed, Let me assure the

House that | shall place before it only
some legal aspects as lo how evidence
should be astessed and I will not
enter into the question whether Lhe

JYAISTHA 8, 1980 (SAKA)

Comm.'s First 1440
Report (M.)
Shri A. 8. Salgal (Bilaspur): He
has already expressed his in
the Committee. Is it mot correct that
he should speak about them in the
House?

The Minkler of Parllamentary
Affairs and Commualcsilons (Dr. Ram
Subbag Singh): The report is a un-
animoug one, What Mr. Barua and
Sardar Saigal say—that js also the
correct procedure. Though Mr, Mulla
wis & Member of the Commities, he
is perhaps not going to express any
contrary opinion. Therefore, 1 do not
think that there is anything wrong
in his spealung.

Mr, Chairman: Let Mr. Mulls
continoe.

Shri A. N. Mulla: T was saying that
there was a marked difference bet-
ween Lhe assessment of facts as given
in the note prepared by the Home
Minist .Mm. Tuami abhad
by the Committee on Privileges, The
point an which 1 want to lay siress
i1 that this difference can be account-
ed for by the reason that the ap-
p h made by the two groups

view taken by the Home Minister was
the correct view or the view taken
by the Privileges Committee was Lhe
<orrect view,

Bhrl R. Barua (Jorhat): Bir, on a
point of order. It is a convention of
the House that whenever a Member
of a commitiee like the Privileges
“Committee has concurred in the
report, he does not speak in lhe
House. He says he was 3 Member of
that Commitiee. Are we going to
make a depariure from that practice?

Mr. Chalrmas: In connection with
the motion brought up for considera-
tion of the report, he |5 speaking.

Bhri R Barwa: Is it correct for a
Member of a Commitiee to make a
speech bere for or against a report
like that?

Mr. Chalrman: | find nothing wrong
i it

were ‘enlirely different. 1 have been
associated with judicial work for
somelimes. | have always been of
the opinion that when it comes to
asseasment of evidence, there are only
two approaches open to & person. One
is that you make a credulous approach
and believe everything that is being
. The other approach
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[Shri A, N. Mulla]
The evidence came before it; it sified
probable

somé lapse of time he made up his
mind voluntarily to get down from
that van and bosrded another jeep
and then he called some police cons-
table to accompany him and take him
t0 the palice station and then the
police constable obliged him by
boarding the van along with him and
then got down ai some place in bet-
ween. It was only a credulous man
who could have accepted this type of
story, and therefore, because this
story could not be accepted, it became
obvious that it was the police agency
which was responsible for taking
Swami Brahmanand into detention at
some stage and take him to the police
station. The very fact that his name
was taken down in the police papers
by itself indicates that he was taken
in some sort of detenfion, for the
names of the persons who are not
detained are not taken down in the
police papers.

It is not necessary to dilate on this
point. 1 have put certain questions
to the Distriet Magistrate and he
agreed with me that if Swamiji did
not invite the police constable him-
self and was taken by the police to
the thana, then it would amount to
detention, and as we have
that wersion, it is clear that Swamiji
was detained and was taken to the
thana.

So, all that 1 would like to sires
here at this stage is that repeaiedly
the authorities take & wooden view
of the facts presented before them
because they rely too much upon the
evidence of these police officers who,
in order to cover up their own fall-
ings, their own mishandling of the
situation, give a garbled version. This
should be tested and analysed and
then & matement should be

MAY 20, 1987 Comm’y First Report (M.) T442

. I shall call him at that time
after this motion is disposed of.

i wwerw e (xfeer fiosdt)
meqmafr  whEE, W sifedr
s Wi & wti §r s oAl
£ o weweafa 7am 7 af e
o damen f R omrew ol wT
Hyawi AT T gve R owAT
aEi #1 S TE WATNY W ST
Wt s g feelt wwme & o
wfwsri f3oeT N vho s &
WIq a1 wA aTwEt & Are §oemy wnw
ug FriE &0 o7 9% wAT AT
¥8 w7 orxifEATA wfEn g &
fear £ar it i fear waar w1 A
fiear ot o A1 WIORT 9AT AAN
fi fr dafom7 2n i opw afewrh
*AM TAM M owvy R

s I et we & 7 warw
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ot werc W gfew eRwT
Tt W ekt o o ¥
wF €Y faw wwre & W 2rar A W

wafar & wmpm fe ta fie w1
Ty = v femr @, o
wa frarg & At ) arf &1 pf ¥ Tww
WETW i a7 samAq awr A

', Chalrman:
under the ru

1 may point out

g

les,
“such debale shall not refer
fu

to
the details of the report further
than is necessary to make oul a
cage...."
Shri P. Ramawurtl (Madurai): 1
do not want fo go into the details
A Member of the House had stated
on the floor of the House that he had
been arrested or detained When
such & serious allegation was made
by a Member, it was incumbent on
the Home Minister to give the con-
sideration that was due to it and just
not rely upon some eavalier-fashioned
enquiry that wes conducted by the
pfficials concerned. Mr. Mulla had
dealt with that sspect. The Distriet

who had first reported to the Spesker
that such and such a person had been
arrested. Fe was 0 witness to the

meted out to the ordinary people who

in  which innuendoes were
againsi an hon. M. mber of this
Houwe. That is the least thm is
expecied of them. T.. will not lose
anything by it; on the other hand,
their prestige will go up. But If they
do not want that and it they want 1o
o down us peoplc who #tand on
wrong ideas of prestige and stick to
their own position, 1o hell with them.
Nobody can save them. Al | want
them (o understand is, at least here-
ufter they should sepd a direclive
‘hat & judicial frame of mind must
be brought to bear on such questions
and Lhey should find oul whether all
the persons who can give evidence
have been enquired. Otherwise, the
concerned officials against whom the
whole enquiry is there make up a
report and naturally they justify
whatever they have done. Therefore,

made
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[Shri Vidya Charan Shukls])

chosen to bring politics in ks
matter. This iy & matter between the

to protect the rights of Membera of
this House as anybody could be. The

Shri Bal Raj Madbok: I think the
hon. Minister has misunderstood what
we sald. We never wanied lo bring
politics into the matter. What we
wanted to say ‘was that certain things
came to our notice. We did no! want
to refer 1o them in the conclusion of
the Privileges Committce reporl. Bul
we want to bring those things before
this House for the consideration of
the Home Ministry so that it may

that particular matter. not what hap-
pened, not what he spoke. (Interrup-
tiona)

MAY 129, 1967 Comm's First Report (M.) 1?

Bhrl A. N. Malla: With your per-
mission, Sir, I beg to move:

“That this House agrees with
the First Repart of the Com-
mittee of Privileges presented to
the House on the 22nd May,
1087."

Mr. Chalrman: The question is:

mitice of Privileges presented 1o
the House on the 23nd May,
1987

The motion was adopred.

Shri Vasudevan Nair (Peermade):
Sir, before you proceed with the next
item on the Agenda--the Railway
Budget—I would like 1o bring to your
nolice that many Members of this
House, yesterday, gave nolice, about
Correcung answers given in the House.
Sir, very wrong and false s .alements
have been made by the Mininer of
Food on the foor of this House as
well as outside and he is continuing
lo make such slatemenis on the food
situation and supplies to States. We
would Jike to know when that stale.
ment will be made and when an
opportunity will be given 1o us?

Mr. Chairman: | understand it s
under the considerstion of the
Soeaker and he has referred it tn the
Minister of Food.

Bhri Vasadevan Nair: We want to

convey that it is = wvery serious
matter
Mr. Chairman; Nobody in the

of the Speaker gnd when he has con.
sidered it he will bring it before the
House, *

oy fong : S ol figgre @
i ¥,
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Mr. Chalrmas: All those questh
are under his consideration,

Shri E. K. Nayanar (Palghat): 1
have also given nouee of it.

Mr., Chalrman: All the notices are
with him.  (Interruption).

1430 hrs,
RAILWAY BUDGET-—GENERAL
DISCUSSION—Contd.

———
Mr. Chairman: The House will now
fam WP general discussion of Lhe
Hailway Budget

Shri Rajaram (Salem): Mr. Chair-
mlmmmlﬂuﬂumm
Opportunily lo participate in the
general on the railway
budget. The railway budget was pre-
tented to the House on the 22nd of
this month. On the 2ist of this month
@ big accident ook place in my part
of the couniry, near Kuppam. Nearly
89 people have died because of this
uccident. There is & joke about the
railways that even though they do
not comiribute anything else to the
nition, they contribute in solving the
populstivn problem killing people
in accidents. That r:h has become

a reality now,

chargeable
increased by 50 paise per ton and
passenfer fares were Increased by
10 10 15 per cent. Then, in the year
1963-64 a surcharge of 10 per cent
on pafcels was levied. In the year
1964-85 & surcharge of 2 per cent on
freight rates was levied.

on so mMany items.
South India they were se
way guide for 30 paise. Now the price
has been raised to The

E

reservation of tickets by 100 per cent
and the cost of third class tickets by
12} per cent

For your information, we, the DMK
par.y, are running a Goverament at
the Stute level,

triess, Now I want to give a compari-
son between the State and the Centre.
In our Stute, the DMK ruling pary
has got a Transport Minister called
Karunanidhi. We affectionately called
L Karunanidhi. He

zz;i
i ;
-I;l

iil}
ifggs i
=§ttil§15
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y en e Ch Shri D, C. Sharma  (Gurdaspur):
ancther inflation. This increase In

fares and freights is bound to The black-market people lravel by

live for ihe railways; even the
printing and issue of tickei costs
about 3.74 paise.”

Here 1 have got a doubl. | thought,
the Railway Board people were very
intelligent and shrewd. I do not know
why they are spending 3.74 puise fur
a single ticket. So many Sinte Gov-
craments are running buses. Then,
you might have geen cinemas where
thg tickets are printed on ordinary
paper, [t costs mol even half paiza or
quarter paisa. Why do you not print
such tickety and issue them at rafl.
You cannot say that
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air and not by railways,

Ehri Rajarams: All right, | accept
Your correction.

Then, you have said:—

“In the case of Third Class
May and Express fares, the 1n-
crease will be 12-1.2 per cent. fur
distancys upto 1,500 kma, which
will give an increuse of Hs. 4.20
al that distunce, gnd a fut addilon
of Rs, 4.20 1o fares for distanves
beyound 3p thal the maximum In-
vrease will be Rs. 420

This four Lwenty is not govd; four
twen y is something bad. So, please
change that. 1 hope. thiy Ministry in
not being called by that name.

Then, there are @ number of defects
n the Railway Depariment. When we
travel from Madras to Delhi or frum
Delhi 1o Madras, we come scross fo
many botllenecks in the railway ar-
ran . Often, the dining c#r
goex sick; the third class air-condi-
tioned car goes sick. Passengers face
very great hardship at the Delhl rail-
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The defecls can be rectified at the
starting stations, There src  Sation.
like Declhi, Madras, Hyderabad, Bom-
bay, Cal:uita and so on. These are

leave some exira bogies al the stari-
ing stations to adjust the train 1o
move in a comfortable way fo: the
benefit of the passcngers? That must
be looked into bv the Railway De-
partment.

I now come Lo the Salem-Bangalore
line which is siluated in my consti-
tuency. According to the Railway
Ministry, they are going to open the
Salem-Dharmapuri railway line in the
menth of June. Of course, i

the Salem-Bangalore line. Somehow,
the work was not done properly ace
cording to the time-schedule Some

- 3
-

Then, you should not rais~
hat this live is no!

JYAISTHA 8, 1080 (SAKA)
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wtarts at 10-1¢ raa, at Balem and

¥ears tor a circular railway in Madras
That ls 3 long-felt necd of Madras
State. Madras State has been upgrad-
ed 1o "A’ Cluss. It has becn sugges,ed
by s0 many Members of this House
that Calcutta is in peed of a circular
railway. So, also Madras is in need of
& vireular railway. That js not a big
affair. We have gol one railway line
to Tambaram,
and a third to the port side. These-
railways can be connected in between
and we cin create a very fine circular
rafllway at a minimum cost. Thig ean
be considered by the Railway “finis-
try,

Then, I want 10 make 5 request (o
the Railway Ministry about the
the Ti elly Kanyak i Trd ']
fum line. If you have thag line, you
cin ser on one side the moon-rise and
on the other side the sun-set. It is a
very beautifu] sceme. Yoy can have-
thousands and thousands of tourists
thouwtho,winh-“muum-
ble gight. That js g Jong-felt demand.
survey & gver. Everylhing is
ready. The only thing is that money
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The Minister of Ballways (Bhrl
C. M, Foomacha): There are enough
foundations ay Kanyakumari. ....

Shri Bajaram: Myself and Mr. Nam-
biar will invite the hon. Minister to
lay the foundation-stone there.

The other lines are Dharmapuri to
Jalarpet via Ongols to
Hydersbad and Hamsan to Mangalore.

Mn,.,dmrﬂuﬁmi.m

Inter because the town is thickly po-
pulated and a number of people are
coming down fo the Madras City for
work and employment. So, thig is wery
necessary and 1 want the Rallway
Ministry to give due consideration 10
this request for electrification

As far as dieselisation is concermed,
Brindavan Express i the only train
which has been connected with a diesel
engine; in the gouth thig iz the only
irain which hay been connected with
» diesel engine. My requesi is that
the Cochin Express which is running
a long way must also be connected
with a diese] engine, Likewise if the
connection is given to the Blue Mpun-
taine Express also, it will cater to
the needs of the public.

Now I wanit to say a few words
about gverbridges.

Mr. Chairman: He may conclude
now,

Shri Rajaram: 1 am concluding

We want an overbridge in Mayu-
ram Junction and also an overbridge
for pedestrians in Salem Juntiion.
Salem Junction divides two villages—
Surammangalam and the old Surmm-
mangalam-and people often crosy the
railway line and the officials fine these
people. S0, there is a need for a
. pedestrian ratlway g bridge and
:mmmm.,m
-tg give due comideration for that.

wfy Regrares o (Rufear) wxrefiy
apNy, WA AT FAm R A &

MAY 28, 1967 .
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@ Jun ¥ aaE & saw ¥ feerc Y
Wi wIem ¥ Wy j2 W
wdardt §, s | wOF T W
& wrw arr & W W ¥ yro o
wOr o weafw & qraTae gar
% ¥ 3¢h ¥ wEwAr Ir FAfT AW
are 9T ke st § PR a1t qw 6
wifes swaeqr & femar fawre gar &
vy et ot g & 1 v drar
* ogw o =¥ i F g erfew
sqweqr @ A ety gk 99 & gead
B oy ¥ wieti ow 9wl i ey
wifaw: szaeet # 8 * Wil @
T dEdy a7 W T9r ot 37 6 6w
" wd gk

17 & ufafres 7= & fom o
waw 91 & gear & afg & sy ot
Faaw ¥ wifaw eafa § anay oy o
orwE ﬁi!iﬁwu_‘mrthﬁﬂ!
% wifes wqren g 39 61w W
ot &t gf &, aw o g1 avy ¥ qawfa
¥ wror it 3E R, afew ey iy wafay
wmavaw it & i & afg & e
gt & 1w R ot g a7 Haw 8,
SR TYHAT ¥ T ATHA, G 1050
51 9 FE IN W 7T 1 00 wIX q,
AW 196566 K TH T KUY 2125Fe
gtk wamw g fr 125 whee
e o g & e ¥ ofa g b,
TR ¥ T Wil & d & waw
# g4 whwe %t afg g€ & 1 wrwr W
% fa qea aniw R, 39 § wmwr
srvfmmR i i
w1 yfiz ¥ vard g st vt wesfer
¥ aruAt w1 wpnT ¥ & fade fort
e arw ¥ wrt kv yfr gty wpivew
48.7 sfow ofr gk 1 9T yw o @
ity srer—rw avw & o fadlt
it §——amfr Trarerw oft off Wt
wxr wrx £ e v whafo® @ el
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e W g wfgy | SR
ot wreR mar W ¥ qfy & T
ot wwt w31 §, 90 ¥ qwwA § A
ot wa gt b, v vt v gk kA
A g, 1862-63 § 0F TAE
sdwrd © falr jus3 w0 wd gon
o1, AT 1065-66 § 2308 To WY
€Y% v | WY Y e & qea ® g
foes el Ky F oWl
wfg gt & | v K aew wAAw F a2
wfirm gfa g€ & 1 vw wwrr ot A
ayr k, A Ta& 6 wrderAaT § 2y o
& wrow agh, afew  Avd gfmar § @t
YT 7 Wi e, 7 & e  pmit
wia & wfr gk & ) g & g awz
arit & fary §% sTeT AR wAT E—
avt &€ af araa Ad &, wf At
s | AEY &, Afaurd v o€ ad
¥t & 1 ©7 AEOT AT 38 WY EQE AT
WA TR TN A [IOTAE
for w6 & ®ff & o & da1 @r
wfgr, ag dm1 @am = F—
arfagi & WTx a1 M WTE B Afy g
Lo

g 7§t & s § a1 & 38 AIRIT,
A g7 7T wwTeR &, NIT AAGE F
aiferat & w§ & fedr wwre A afy
it w0t o, dfer g A 3w e
1y wor ¥ Py feermar aqr &, ot
A WAAIT ACE AR R, FEA W
o' ¢ gaet arw garo fear k| afes
R 3 o g ag afy i & g
# yfy & wrow & oy w7 ey et
Fyta iR, 7ot afi & ) Y widwifewi
W w ¥ faradt ofz g€ &, 3vft wiT R,
Fw W wift warer & 1 ¥ W i 9y W
wy o awarr & e gamdy aft an drarm]
ooy sk wrm o} ?

General Dis.

qgt T medvEEw F At § wai
gt 1 wre oA K fw owitins ¥ waw
91 fravE ar€ &, 39 @ oy e gramar
R 6 gy ok A= & R 10 65—
0 & 5T & ¥R Ay oA g
ufe qgAt TTEAT & wTH @ WY (W AT
BT FF AT g% 24 fr 1965-u6
¥ 7w 7 wn meRtyEn go d ) KA YT
& ¢ qure AT g B, fer ag wi
f& gareT A Are ar geafa A Q-
AT BY, T A FAAT AR 4 R, Y
Ay ¥ oAFSs § o dfew R gt b
w7 g5 & o 9w & TA § a0 wodt-
D (sfrfzar) ag v @ o aw W
Agr g A & | 3w wmEl T AT
1 AwaTA F § ay wrey I & apEAr
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© W Tw wwE Ay ek, 94 w1 e
Aot gAeT o wey §, wxt o @

dex, put they will go on doing what
will precipitate further crisis.

15 b=
The Aaulway Minister jn his budget

speech has staled that thiy year the
rallways will incur & losy of Rs. 31

JYAISTHA 8, 168 (SAKA)

The railway was providing the mini-
wWam service to the nation in  the
e o TecrcimeTy v peophe, ot ™
Jbe budget the Railway Minister has
istegorically stateg 1hat there will be
mo further recruitmenl The unem-
plyment problem cannot be solved.
Fmployees working in the rallways
will be retrenched, there wil] pe re-
duction in the establishment, they will
be downgraded People after working
for w long period in the rallways are

duction of

conider this aspeet. ghﬂl‘ltl,v-"lh
will be very wrong if he increases the
fares and freights, and therefore, 1

1 — . 0
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LShri J. M., Biswas)

W by the hon Minister is also there.
But [ do not agree for all those reasons
that the railways can run into defi-
cit, Why are the railways showing
a deficit? U ig pot thai the ruling
party are poy aware of the fact that
while purchasing cosl from the mine
ownery crores are sent inta the pockels
of the Indisn money bags. I can cite
many examples. The Damodar Valley
Corporation was receiving coal at the
rate of 13 per tonne. From the same
colliery from which the railways werc

two hon Members Messrs.
Shinkre anq Hukam Chand Kacha-
vaiys asked the Railway Minister—it
was on 18-11-1986—why the railways
price for the

Public sector wundertakings paid a

MAY 29, 1987

Messrs. Arun Chemicals ang so on.
These are owned by Jhunjhunwala a

it s seen thay the wharfage charges
KRs. 230.37885. But a
murrage. there was a

Rs. 34,725 which was due, but @ sum
Rs, 9856 was waived. All this hap-
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remain Delhi if they are not kept
satisfled. The whole gystem is like
that. the passengers are given
meat, and vegetables which have

So
fish
been kept for four days continuously
refrigeral

with the result that the four cars were
doing duty round the clock. They
are not given any rest. Even if some-
one is sick in his place no relief is
it po rest given or
staff—pa

General Dis. 1468

ing ASMs are asked to work for 10,
12 snd sometimes even 30 hours. If

Shri J. M. Biswas: | am concluding.
In so many divisions the posts of
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give good breeze. | have been travel-
ling for yeary and years; never Iy thefe
& train where these things are fully

attended to,

where the fang work all through and

ltim

convenience of three extra per-
of much greater jmportance
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got these machinery from the LB.M.
Company of U.S.A. and these machines
were hired at the rate of Rs. 500 per
hour. Previously it was Rs. 35,000 per
month but the machine was working
24 hours and the company proposed
the new rate for this machine.

Mr. Chairman: Let Mr, Basu
#inue his speech.

con-

Shri Jyotirmoy Basu: This electro-
nic machine is a job eating demon
and I do not know how they can think
of bringing in a thing like this. I
understand that there was quite severe
pressure by the American godfathers
and so it was pushed into this Govern-
ment. The Railways being weaklings
could not resist and say: we do not
require them because they are un-
suitable for us. In the railway ac-
counting department, there is a ban
on promotion. There are people who
are getting just Rs. 180 a month and
they will continue to get Rs. 180 for
the res} of their service. I'magine such
a situation. You start at Rs. 180; an
unmarried man starts his career at
Rs. 180 a month, he gets married in
a respectable family. Of course, he
may practise family planning. But
he gets another child. And yet he
remains on Rs. 180 a month. Rs. 180
to start with and Rs. 180 even at the
very end of his career! I have seen
this and know what tnz railways
have been doing.

17 hrs.

As T have said, the electrical machi-
nes create blunders. Take the Cal-
«cutta Telephones. A bill for Rs. 90
wag shown as Tis. 900. Similarly, that
machine can be showing Rs. 90 in-
stead of Rs. 900. We cannot afford
ta have this machine. We cannot aff-
.ord to have these imported Ammerican
machines. Ther2 is another danger.
This machine should be fed with data.
1f it is fed with certain data, they will
give the secrets of railway movement!.
In case you have a war,—you have
1be IBM officers who are the slaves of
4he Americans, or the Americans them-

JYAISTHA 8, 1889 (SAKA)
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selves—they will be knowing all
about the secret movement of our
wagons, troops, trains and everything.
Can we afford to have these people
taken inside places where the security
of the country is to be preserved? No,
These accounting machines should be
done away with. Otherwise, we shall
bring into effect a movement against
this. I would warn the Railway Mini-
ster against this, and would say that
he would not be able to face the
movement.

Mr. Chairman: Please conclude now.

Shri Jyotirmoy Basu: I would only
gay this. What is meant by the word
“ovedcrowding”? The definition, ac-
cording to the Railway Board, the
hon. Members of the Railway Board,
the lieutenants of the Railway Minis-
ter, is this. Excess occupation in any
train, over and above 80 per cent of
the seating capacity, is considered as
overcrowding. Imagine that. It
means, as against 100 persons, if a
coach carries 75 persons more, it is not
considered overcrowding, even when
it carries 175 persons as against 100
persons!

The railways have a sad record of
devotees and pilgrims, especially in
relation to the third-class passengers.
I would invite the Railway Minister
to travel from Kurudwadi to Pand-
harpur in Maharashtra—I would ask
him to travel us a third ciass vassen-
ger—and t}len he wiil be asked to
travel in a goods wagcn. You must
try that, Mr. Railway Minister.

About retiring rooms, the perform-
ance of the railways has been wonder-
ful. For 7,000 railway stations in
India, in 1962-63, they have construc-
ted only 12 retiring rooms, What are
the officers dqoing? Why not they find
¢ut that during the British regime,
once upon a time, they had good hotels
attacheq to the railway stations?
You should develop the retiring rooms.
That is a real help to the passengers.
It costs you nothing, it costs only a
little to erect two rooms at most of
the important stations.
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[Shri Jyotirmoy Basu]

Take next the punctuality of trains.
Here, I must say that you have a
very efficient statistician in the Rail-
way Board. He requires increment.
If I were the Chairman of the Board,
I would give him a special increment.
The railways claim that during 1965-
66, the punctuality rate was 85.51
per cent. You will not believe it.
I take thjg information with a big
dose of salt; t big pinch of salt. It
is all bunkum. The most precious
thing that the railways offer is in-
security while travelling.

Mr. Chairman: Please conclude
now.

Shri Jyotirmroy Basu: We had four
accidents in four days. What a

wonderful performance? There should
be an award for the Railway Buvard
for carrying the passengers withsuch
great care.

Mr. Chairman: At least it brings

Members of Parliament here safe-
ly.

Shri Jyotirmoy Basu: Mr. Chatter-
jee was injured, Sir.

I must warn the Government

agaist infiltration of US foreign capi-
tal in our railways, which is the big-
gest public sector enterprise with
Rs. 3000 crores of capital. As a
matter of fact, they have succeeded
considerably in making their head-
way in traction and administration,
the two major hands of the railways.

I come to switching over to diese-
lisation. I have reasons to suspect
that our former Railway Minister,
Mr. S. K. Patil, had consplred with
the private US capital and took the
decision to switch over to diesel. We
find that in WVaranasi, disel engines
are being assembled with75 per cent
imported components. They will call
them Indian-made diesel engines,
but it is clear clean bluff. Railways
have imported 377 disel engines
till 31-3-1967. The wvalue of compo-
nents for Varanasi so far imported

MAY 29,
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mostly from US is worth Rs. 1119
crores and new orders worth
Rs. 2,220,000 Canadian dollars have
been recently placed. For this dieseli-
sation, you have to import diesel fuel.
In 1965-66 railways imported 662,000
tonnes of diesel fuel while the con=
sumption of high speed diesel oil was
only 258,000 tonnes. I wonder why
this accumulation—the difference bet-
ween consumption and importation.
You were trying to finance the Ameri-
can exporter there. Now we do not
know what we are going to do with
coal miners, locomotive workshops and
workers. The Government is anxious
to do away with them to benefit the
American investors. This most im-
portant national issue has to be de-
cideq after taking intp consideration
every aspect of it. Parliament should
go into this and the Railway Minister
must fully explain its outcome. In
case of a war, the supply oi fuel and
spares will be stopped. We shall be
blackmailed by the capitalists ab-
road and the Indian Railways wilk
come to a standstill.

Another example of wasteful ex-
penditure and extravagance is in the
fabrication of electric coaches. The
inner lining has sunmica which costs
about Rs. 5 per square foot and the
flooring has aluminium chequered
plates costing Rs. 6 per square fool,
made by the Indian Aluminium Com-
pany, the subsidary of an Americaw
company, who are their godfathers.
Who are the people travelling in it?
People who may not have two meals
a day! Yet, they have to travel in it
because it brings money to the Ame-
rican financier.

Shrimati Lakshmikanthammszs
(Khammam): The use of the word
‘gadfather’ often does not add dignity
to the hon. Member. Nobody is any-
body’s godfather.

Shri Jyotirmoy Basu: Let the Chair
talk about it.

The suburban passengers travel 'lihe
packed sardines and they are ¢
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the workload of the running staf?
must not be too heavy and they must
be given adequate rest. That is one
of the best ways of preventing acci-
dents.

With these words, I thank you for
giving me this opportunity to speak.

Shri N. Shivappa  (Hassan): Mr.
Speaker, Sir, I am happy to have my

say tor the first time on
the floor of this hon. House
with regard to the Railway
Budget. I was expecting that we

would get a very inspiring Railway
Budget. Raiiways is a very big and
major industry ang it should fetch
high profit for the country but it is
unfortunate to receive a Budget of
the type which has got only one eye,
one ear and one nose. It is g great
injustice done by formulating such
a Budget which is only taking away
the life of the poor man’s economy
by the enhancement of heavy fares
and freight. Unfortunately, the prob-
lemis are there in spite of the high
ton=2 and voice of the Railway Minis-
ters in these two decades,

it is the poor masses who are
paying enhanced fares after every
Budget. What about their amenities?
They are not there. What is the
basis of enhancing the fares? If, at
all any amenities are accorded to
them, of course, 1 feel there is some
justification for them to enhance the
fares reasonably. But there iz no
iustification at all for the enhance-
ment of fares every time without
giving them more amenities. This is
the pathetic situation. That is why
I submit that the enhancement in
freight is baseless and the enhance-
ment in fare is baseless.

I would like to draw the attention
of the hon. Railway Minister to cer-
tain suggestion of mine because they
are very necessary in the interest of
the society. They talk of welfare
society under the democratic consti-
tution. They are saying that they are
going to provide all facilities to the
passengers. But what have they

JYAISTHA 8, 1889 (SAKA)
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are going to
instance as a

done? Even if they

show one ordinary
betterment of facilities towards the
poor and the oppressed third class
passengers, I think, I will congratu-
late them on behalf of the generous
people of the country who are pay-
ing them enhanced fares every time.
I am sorry to make thigs remark. Not
even an ordinary facility or amenity
is providedq to the passengers who are

huddling themselves on the third
class carriages without having an
ordinary place for an unfortunate

old lady if she is going to travel by
thirq class. This is not beyond the
knowledge of the hon. Railway
Minister. I he had the experience of
travel in the third class carriage, 1
think, he would never have levied
such an enhanced fare on the untor-
tunate and oppressed third class
passengers. It is my earnest request
even at this hour to the hon. Rail-
way Ministey to reconsider the en-
hancement of the fares. It is highly
arbitrary; it is beyond reason; it is
beyond any justification. There is no
justification at all; there is no basis
at all.

I am giving certain suggestions for
the consideration of the hon. Rail-
way Minister, I would like to draw
the attention of the Chair as well as
the hon. Railway Minister to a simple
fact that there is no mobile hospital
on the railways. There are innume-
rable mobile hospitals for the benefit
of railway employees. There are also
a few mobile hospitals which will be
simply moving without medicines. I
do not want that such mobile hospitals
should be established on the railways.
If mobile hospitals are to be providasd
on the railways, there should be one
attached to every train. It will serve
the passengers and more so at the time
of an accident. It will treat the in-
jured passengers and more number
of lives can be saved. Just one T.T,
who is expected to have training in
first-aid cannot attend to unfortunate
passengers who are going to succumb
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US. Arma to
(H.AH. Dis.)

“FRESH THINKING LIKELY

has retaliated against US suspen-
sion of armg to it by closing down
some US military installations in
North-Westcrn  Pakistan  seems
likely to reopen the debate within
the US Government over whether
or not Washington should continue
to withhold arms aid to Pakistan”™.

“Both in public pronouncements
and in their talks with Indian
leaders from Mrs. Gandhi down-
wards, US leaders had given the
impression that there is no likeli-
hood of US resuming arms aid to
Pakistan in the
future—at least not unti] Paldistan
fulfilled one primary condition, Its
willingness to livg at peace with
India™.

Despite all this, Pakistan threatened
to close dowp certain American mili-
tary installations necessary for thelr
expansionist tendeicies and designs. So
ultimately they decided to glve in to
Pakistap and resume the supply of
arms.

Previously also, I would draw your
kind attention to the fact that certain
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Shri V., KErishoameerthi (Cudda-
lore): After the Tashkent Declara-
tion, the entire country knows what
was the attitude of the United States
Government; and in spite of our
objections not to give any military
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from USA military aid as a b
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{air o me when he read out the last
part of my answer out of which this
digcussion arose. All that we have
put in there was the American case.
Our case is stated in the earlier part
of the and may I read jt out

of SEATO and CENTO which con-
sists of....

Mr. Spesker: You do not go into
the details now; everybody knows
them.

Shri D, C. Sharma: In view of all
this, I want to know, what iz the
total amount of aid which Pakistan

Then comes their case, that is the
US. case.



arms. We have hardly any American
wrms so that by giving spares 1o
Pakistan, they are reactivising the
whole military machine of Pakistan.
What spares can we ask from the
United States® We have hardly
we have either

saying, "Oh, we are impartial, we are
vbjective, we are treating both the
countries alike,” we have pointed out
to them that in saying this, “you are
in fact scting in @ manner prejudi-
cial to India™, 1 quite agree wilh
Shri Banerjse that the result of the

MAY 20, 1087 U.S. Arms to Pakistan 154
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India; they were intended to be

i
;E
i
E% 1}

g
g.
i
i
e

was due to the bravery of our
it wag due to the machines w!
had, which were perhaps not a8

5%
1 ¥}

to you; and we have told them, “What
is the guarantee that any assurance
that you might get from Pakis'an now
will be kept"? Therefore, it is wrong
lo belleve....

Shri Indrajit Gupta: So you still
selieve in the innocence of the
Americans.

Shri M. C. Chagla: We have
insted. We have gaid this is wrong
Aguin, il is very illogical. . .

Shri Kanwar Lal Gapla; Are you

quite convinced about the US inten-
tions?

Shri M. C, Chagla:

3

The United
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Shri M. C. Chagla: At that time,
we did get. There is no doubt.

Shri §. 8. Kotharl: Only 5 part.

Shri M. C. Chagla: We got them.
But that was intended for the speci-
fic purpose of mountain warfare
against China. It was not intended
for any fight which we may unfortu-
nately have in future with Pakistan.
These arms were specifically intended
far mny aggression by China.

Shri Ranga: Now, what is it you
e going o dat

Shri M. C, Chagia: My hon [friend
asks, “What Is it you are going to
do™ There is one thing that this
rountry can do, snd thet is, what was
suggested by the hon. Member there.
We must learn to stand on our own
feet and take every measure possible
to see ihat our defence is strong,
that we are vigilant, and we are not
caught napping by the strength that
Pakistan is building up. Tt was said,
“Have we made diplomatic represen-
talions to ecountries which are sup-

ping all over Europe for arms. When
we come 10 know of some country
supplying arms, we take up this ques-
tion, as we did in the case of Ger-
many. Shri Banerjee referred to this.
Germany sold mircraft to Iran which
we found had gone to Pakistan; we
took up that guestion,
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back to Iran.

Shri P. Veakatasubbalah: So, Iran
i the villain of the pizce.

Shri M. C. Chagla: Let me make
une thing clear. Very often arma are
purchased from private commercial
firms dealing in arms, over which
we have no comtrol, In many coun-
iries, there ls no control over sale
of arms. I think it is a shameful
thing. The fact that a private con-
cern should make money out of
cndangering peace Is a disgraceful
thing, but there it is. In many Euro-
pean countries, there are privite
manufacturers manufacturing arms
and they are entitled to sell it to any
coun.ry. Therefore. if Pakistan goes
shopping round Europe buying arms,
there is nothing we can do, except
to take the necessary steps to sale
guard our interests.
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Shrimati Sushila Robatgl (Bilhaur):

In spite of the various assurances
given by the US Government and in
spi'e of the various prolests lodged
by our Government, it Pakistan still
inkes action against India, is the US
({Government prepared to give s com-
mitment that it will eome to our
ussistance in that case?

Shri M. C. Chagla: As [ said. the
agsurance was given to us last time
by President Eisenhower. But I ds
not believe in any assurance. I belie™e
.n our own strength. If we are stro. L
we can defend ourselves. Assurancis
depend upon political considerations.

12.03 hrs.

The Lok Sabha then adjowrned tite
Elgven of the Clock on Tuesday, May
30, 1087/Jyaisthe 9. 1889 (Saka).



